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PREFACE 

This brochure gives brief information about the work done by the following 
Commnittees of the Haryana Vidhan Sabha constituted for पाठ year, 2005-2006 :— 

1. Committee छा Public Accounts. 

Committee on Public Undertakings. 2 

3. Committee on Estimates. 

4 Committee on the Welfare of Scheduled Castes, Scheduled Tribes and 

Backward Classes, - 

5. Committee on Government Assurances. 

6. Committee on Subordinate Legislation. 

7. Committee on Privileges. 

8. House Committcc. 

9. Library Committee, 

10. Commiltee on Petitions, 

11, Rules Committee. 

12. Business Advisory Commiitce. 

Chandigarh : SUMIT KUMAR, 
Secretary.
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PUBLIC ACCOUNTS COMMITTEE 

The Committee for the year 2005-2006 was nominated by the Hon’ble Speaker 
in pursuance of the motion moved and passed by the Haryana Vidhan Sabha in its 
meeting held 0n(_2l st March, 2005, 10 authorise him (0 nominate the members of the 

Committee on Public Accounts for the year 2005-2006 on Sth April, 2005 which was 
notified vide Haryana Vidhan Sabha Secretariat, notification No. PAC-1/2005/29 

dated 5th April, 2005. . 

The Committee fixed/held a total number of 53 meetings during the pertod 

under review. The names of members and number of meetings attended by each of 

them are shown in the following table :— 

Sr. Name of Members Number of 

No, meetings 
attended 

1. Shri 5.5. Surjewala, MLA 40 

*¥2, Shri Paramvir Singh, MLA 23 

3. Shri Mahender Partap Singh, MLA थी 21 

4, Prof. Chhattar Pal Singh, MLA - 53 

5. Maj. Nirpender Singh Sangwan, MLA 46 

6. Shri Bhupi:nder, MLA 39 

7. Rao Yadvender Singh, MLA 32 

8. Shri Tejender Pal Singh, MLA . | 52 

9, Dr. Sushil Kumar Indora, MLA 50 

* Resigned from the membership of the Committee w.e.f 14th January, 2006 

(F.N.) on his appointment as Parliamentary Secrelary. 

The Committee in its meeting held on 15-4-2004 under rule 231 (9) has appointed " 

its two Sub-Committees from amongst its Members to identify/scrutinize all the paras 

of remaining Reports of the C&A.G. of India which involve huge हि nancial irregularities 

arid required to be discussed by the whole Committee. The Sub-Committee (B) has 

scrutinisedfidentified jmportant paras of the C&A.G. Report for the year 2000-2001 

(Civil).The Committee held a total number of 22 meetings during the period under 

review.



REPORTS EXAMINED 
The Committee partly examined the Report of the Comptroller and Auditor 

General of India for the year ended 31st March, 2000 (Civil) and 31st March, 2000 

(Revenue Receipts): 

Meetings held and Business Transacted 

The details showing dates of mectings held, the number of members present 

and the business transacted at each meeting are given in the following table :— 

Sr. Date of meeting 
No. 

Number 

of 

members 

present 

BusinessTransacted 

1 T2 3 4 

1. ISth April, 2005 

2. 20th April, 2005 

3. 26th April, 2005 

[ 

4. 30th April, 2005 

5. 3rd My, 2005 

6. 10th May, 2005 

7. 17th May, 2005 

8 The Secretary, Haryana Vidhan Sabha 

welcomed the members एव फिट Committee and 
explained the scope and functions of the 
Committee. 

Oral examination of the representatives of 

Education Department in respect of paragraph 
_ Nos:3.1A,3.1B,3.6,3.12,3.13,3.14 and 6.1 

of the Report of C&A. G. of India for the year 
1989-2000 (Civil). 

Oral examination of the representatives of 
Medical and Health Department in respect of 
paragraph Nos. 3.2 and 3.3 of the Report of 
C&A.G. of India for the year 1999-200 
(Civil). - 

The Committee visited/inspected the working 
of P.G.I.M.S ., Rohtak. 

(i} Consideration of papers placed before the 

Committee. 

(i1) Oral examination of the representatives of 

Public Health Department in respect of 

paragraph Nos. 3.12 आएं 3.14 of the Report 

of C&A.G. of India for the year 1999-2000 

(Civil). 

Resumption of oral examination of the 

representatives of Public Health Department in 

respect of paragraph Nos. 4.5.4.6,4.7,4.8 and 

" 6.10 of the Report of C&A.G. of India for the 

year 1999-2000 (Civil). 

(i) Consideration of papers placed before the 

Committee. 
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8. 24th May, 2005 7 

9. 3151 May, 2005 7 

10. 6th June, 2005 o 6 

11. 28th June, 2005 7 

12. 5th July, 2005 9 

13. 12th July, 2005 8 

{1i) Oral examination of the representatives of 

Irrigation Department, in respect of 

paragraph No. 4.1 of the Report of C&A.G 

of India for the year 1999-2000 (Civil) 

Oral examination of the representatives of 

Urban Development Department in respect of 
paragraph Nos. 6.1 and 6.3 of the Report of 

C&A.G. of India for the year 1999-2000 

(Civil). ' 

(i) Resumption of oral examination of the 
representatives of Medical and Health 
Department in respect of paragraph Nos. 3.3 

and 3.4 of the Report of C&A.G. of India 
for the year 1999.2000 (Civil). 

(i) The Committee decided to inspect the 
Wage Employment Schemes implemented 

in the Urban areas of the State on 6th June, 

2005 in Kaithal district 

The Committee visited/inspected the Schemes 
of Urban Wage Employment implemented by 

D.R.D.A. in Kaithal district 

(i) Oral examination of the representatives of 

~ Food and Supplies Department in respect 

of paragraph Nos, 3.12,3.14, 7.1 and 7.2 of 

the Report of C&A.G.of India for the year 
1999-2000 (Civil). 

(ii) Resumption एवं oral examination of the 

representatives of Printing and Stationery 
Department in respect of paragraph No. 5.1 
of the Report of C& A.G. of India for the 
year 1999-2000 (Civil) 

Resumption of oral examination of the 
representatives of Irrigation Department in 

respect of paragraph No. 4.1 of the Report of 

C&A.G. of India for the year 1999-2000 

{Civil). 

(i} Consideration of papers placed before the 

Committee. 

(ii) Resumption of oral examination of the 

representatives of Irrigation Department-in 

respect of paragraph No. 4,1 of the Report 

of C&A.G .of India for the year 1999-2000 

(Civil)
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14, 

15, 

16. 

17. 

18. 

18, 

20. 

19th July, 2005 

26th July, 2005 

2nd August, 2005 

9th August, 2005 

16th August, 2005 

23rd August, 2005 ह 

30th August, 2003 

Resumption of oral examination of the 

representatives of Printing and Stationery 

Department in respect of paragraph No. 5.1 of 

the Report of C&A.G. of India for the year 

1999-2000 (Civil). 

{i) Consideration of papers placed before the 

Committee. 

(iiy Resumption of oral examination of the 

representatives of Education Department in 

respect of paragraph No 3.12, 3.1A and 

3.1B of the Report of C&A.G. of India for 

the year 1999-2000 (Civil). 

Resumption of oral examination of the 

representatives of Irrigation Department in 

respect of paragraph No. 4.1 of the Report of 

C&A.G. of India for the year 1999-2000 

(Civi). 

_ Resumption of oral examination of the 

* representatives of Irrigation Department in 

. respect of paragraph No. 4.1 of the Report of 

i C& A.G. of India for the year 1999-2000 

(Civil). 

Resumption of oral examination of the 

representatives of Environment Department in 

respect of paragraph No. 6.2 of the Report of 

C& A.G. of India for the year 1999-2000 

(Civil). 

. (i) Oral examination एवं the representatives of 

Power Department in regard to 

implementation of observations/ 

recommendations of the Committee in 

respect of para 78 of 34th Report of P.A.C. 

(ii) The Committee decided to undertzke on the 

spot visitfinspection of the highly polluted 

Industrial Units in the districts of 

Yamunanagar, Karnal, Panipat, Sonipat, 

Faridabad, Gurgaon and Bahadurgarh 

(Jhajjar) from 1-9-2005 to 3-9-2005. 

(i) Oral examination of the representatives of 

Finance Department in respect of 

paragaraph Nos. 3.7, 3.8, 3.14 and 6.1 of 

the Report of C&A.G. of India for the year 

1999-2000 (Civil). 

)
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21. 15 September, 2005 

22, 2nd September, 2005 

23. 3rd September, 2005 

24. 6th September, 2005 

25. 13th September, 2005 

26. 20th September, 2005 

9 

(ii) Oral examination of the representatives of 

Transport Department in resp_ie'ct- of 

-paragraph Nos. 3.8 and 3.12 of the Report 

. ए C&A.G. of India for the year 1999-2000 

(Civil). 

The Committee visited/inspected the various , 
Industrial Units of Yamunanagar and Xarnal 

districts. 

The Committee visited/inspected the various 
Industrial Units of Panipat, Sonipat and 

Bahadurgarh (Thajjar) districts. 

The Committee visited/inspected the various 
Industrial Units of Gurgacn and Faridabad 

districts. 

(1) The Committee placed on record its deep 
sense of sorrow and grief on the sad and 
untimely demise of Sh. Harmit Singh, 
Ex- M.P. and brother of Sh. Paramvir 
Singh, M.L.A. a member of the Committee. 

(ii) Oral examination of the representatives of 

Home Department in regard to 

implementation of observations/ 
recommendations of the Committee in 

respect of paragraph Ne. 26 of 28th Report 

of P.A.C. 

(iii) Oral examination ए the representatives of 

Town and Country Planning Department in 
regard to implementation of observations/ 

recommendations of the Committee in 

* respect of paragraph No. 9 of 25th Report 
of P.A.C. 

(i) Cunsideration of papers placed before the 

Committee. 

(पर) Resumption of oral examination of the 
representatives of Urban Development 

Department inrespect एव paragraph No. 6.3 

of the Report of C&A.G. of India for the 

year 1999-2000 (Civil). 

Resu‘m_.pticm of oral examination of the 

representatives of Irrigation Department in 
respect of paragraph No. 4.1 of the Report of 
C&A.G. of India for the year 1999-2000 
(Civil).
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27. 27th September, 2005 

28. 

29, 

130, 

31. 

5th October, 2005 

1'1th October; 2005 

18th October, 2005 

25th October, 2005 

The Committee scrutinized the replies received 
from the Government in regard to the 
implementation of observations/ 

recommendations made by the Committee 

relating to P.W.(B.&R.) Department. 

(i) Consideration of papers placed before the 
Commitiee. 

(ii) Resumption of oral examination of the 
representatives of Printing and Stationery 
Department in respect of paragraph No. 5.1 

of the Report of C&A.G. of India for the 

year 1999-2000 (Civil). 

(i} Consideration of papers placed before the 
Committee. 

(i1) Oral examination of the representatives of 
Forests Department in respect of paragraph 
Nos.5.1,5.5,5.6,.5.7,5.8,5.9 and 5.10 of the 

Report of C&A.G. of India for the year 
1999-2000 (Revenue Receipts). 

(i) Cral'examination of the representatives of 
. Agriculture Department in respect of 

patagraph Nos. 1.4, 1.7, 1.8, 4.1, 4.5 and 

4.6 of the Report of C&A.G. of India for 
the year 1999-2000 (Revenue Receipts) 

(ii) Oral examination of the representatives of 
Lotteries Department in respect of paragraph 
Nos. 5.1, 5.2 and 5.3 of the Report of 
C&A.G. of India for the year 1999-2000 

(Revenue Reccipts) 

(i) Consideration of papers placed before the 
Comimittee 

(ii) The Committee scrutinized the replies 
received from the Government in regard 10 
the implemention of observations/ 
recommendations made by the Committee 
in regard to paragraph Nos. 47 of 
34th Report, 46 of 40th Report, 42 of 

42nd Report, 147 of 50th Report, 119 of 

52nd Report, 102 of 54th Report and 15 (3.7 

(ii) of 56th Report relating 10 Food and 

Supplies Department.
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:32. 8th'November, 2005 

33. 16th November, 2005 

34. 22nd November, 2005 

35. 25th November, 2005 

36. .20th November, 2005 

PR 
1 . हु: 4 

37. 6th December, 2005 
T 

38. 23rd December, 2005 

Consideration of papers placéd before the 
Committee. 

Consideration of papers placed before the 

Committee. 

(i) Consideration of papers placed before the 

Committeg. 

(ii) Resumption of oral examination of the 

representatives of Irrigation Department in 

respect of paragraph No. 4.3 of the Report 

of C&A.G. of India for the year 1999-2000 

(Civil). 

(iity Oral examination of the representatives of 

Irrigation Department in respect of 

paragraph Nos.3.12,5.1 and 5.12 of the 

Report of C&A.G. of India for पीट year 

f 1999-2000 (Revenue Receipts). 

The Committee scrutinized the replies received 
from the Government in regard to 
implementation of  observations/ 
recommendations made by the Committee 
relating to Transport Department and thereafter 
the Committee visited the International Trade 

‘Fair at Delhi. 

Oral examination of the represéntatives of 

Transport Department in respect of paragraph 

Nos. 1,7,1.8 and 4.2 of the Report of C&A.G. 

of India for the year 1999-2000 {Revenue 
Receipts). —_—— 

ः त) Consideration of papers placed before the 
Committee. 

(ii) Oral examination of the representatives - 

Finance Department in respect of paragraph 
No. 2.1.3 relating to excess over grants/ 
appropriations of the Report of C.&A. G. 
of India लि the year 2002-03 and paragraph 
No. 2.1.3 for the year 2003-2004 (Civil). 

" The Committee scrutinized the replies 

received from the Irrigation Department in 
regard to implementation of observations/ 

recommendations made by the Committee 

of the following paras of various Reports



39. 27th December, 2005 

40. 3rd January, 2006 

41. 10tk .Tanua.ry, 20006 

i 

42. 20th January, 2006 

43. 25th January, 2006 6 

4 . 

of the Committee : m .............. 

Paras Reports - { 

, 18A 22nd 

10 8h 
10,13 and 14 32nd 

33 and 42 34th 

26and 27 38th . 

23 40th 

19 42nd 

11 and 14 44th 

145 and 147 लि 50th थी 

27,31 and 32 5276 

26 and 89 " S4th 

31 56th 

Oral examination of the representatives of 

Revenue Department in respect of paragraph 

Nos. 1.7,1.8,3.2,3.3, 3.4 and 3.5 of the Report 

of C&A.G. of India for फिट year 1999-2000 
(Revenue Receipts). 

A 

(i} Consideration of papers placed befofe the 
Committee v 

{ii) Oral examination of the representa’tl"vcs of 

Home Department in respect of paragraph 

Nos. 1.4, 1.7, 5.1 and 5.11 of the Reéport of 
C& A.G. of India for the year 1999-2000 ° 
{Revenue Receipts) IS डर 

The Committee placed on record its deep sense 
of sorrow and grief on the said and untimely 

demise of Sh. Satish Kumar, Clerk of Haryana 

Vidhan Sabha Secretariat 

The Committee scrutinized the replies received 
from the Government in regard to the 
implementation of observations/ 

recommendations of the Coinmittee relating to 
varicus Departments. 

(i) Oral cxamination of the representatives of” 

e 
] 

-
y
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45. 

46. 

47. 

48. 

49, 

50. 

51, 

52. 

. 31stJanuary, 2006 

151 February, 2006 

7th Febmary, 2006 

14th Febryary, 2006 

20th February, 2006 

27th February, 2006 

28th February, 2006 

13th March, 2006 

13th March, 2006 

‘Forests Department in respect of paragraph 

No. 3.3 of the Report of C&A.G. of India 

for the year 1998-99 (Civil). 

(ii) The Committee decided to undertake on the 

spot visit/inspection of plantation by Forests 

Department in Aravalli Hills of the Gurgaon 
District w.e,f. 315t January to IstFebruary, 

2006. कर 
The Committes visited/inspected the plantation 
by Forests Department in Aravalli Hills of 
Gurgaon District. 

. The Committee visited/inspected the plantation 

by Forests Department in Aravalli Hills of 
Gurgacn District. 

(i} Consideration of papers placed before the 

Committee. 

(ii) Resumption of oral examination of the 

representatives of Forests Department in 
respect of paragraph No. 3.3 of the Report 

of C&A.G: of India for the year 1998-99 
« (Civil). 

-Constideration of papers placed before the 

Committec. 

Oral examination of the represeniatives of 

Envirenment Department in respect of 

paragraph Nos. 6.1 and 6.2 of the Report of 

C& A.G. of India for the year 1999-2000 

(Civil). 

No business was transacted for want of quorum. 

Qral examination of the representatives of the 

Co-operative Department in respect of 
paragraph Nos.1.8,5.1,54,5.14 and 5.15 of the 

Report of C&A.G.of India for the year 
1999-2000 (Revenue Receipts). 

Oral examination of the representatives of 
Excise and Taxation Department 18 respect of 

paragraph Nos. 1.4t01.10,2.1102.12,4.1,4.3 

and 4.4 of the Report of C&A.G. of India for 
the year 1999-2000 (Revenue Receipts). 

(i) Confirmation of proccedings. 

(ii) The Committee drafied and finalized its 

58th Report for the year 2005-2006.
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53. 30th March, 2006 5. . TheCommitice scrutinized the replies received 

from the Government in regard to 

implementation of cbservations/ 

recommendations of the Public Accounts 

Céommittee relating to various departments. 

The Committee held its own meetings a1 places outside Chandigarh as detailed 

below - : < 

New Delhi ‘ | 27-9-2005, 25-11-2005, 23-12-2005 
(Sr. No. 27, 35,38, 42 and 53) " 20-1-2006,30-3-2006 

Rohtak b 30-4-2005 

{Sr. No. 4} : 

Kaithal . 6-6-2003 
(Sr. No.10) | 

Panipat 1-9-2005 
(5-0, 21) 

Gurgaon ’ 2-9-2005, 31-1-2006, 1-2-2006 
पूछ, No. 22, 44 and 45) दे . 

‘Faridabad 3-9-2005 
'(Sr. No.23) | 

REPORT PRESENTED 

The Committee presented its 58th Report on the Report of the Comptrolter and 

Auditor General of India for the year ended 31st March, 1999 (Revenue Receipts) and 

315t March, 2000 (Civil and Revenue Receipts) 

Proccedings 

A recard of proceedings एव the meetings of the Committee has been kept in the 

Haryana Vidhan Sabha Secretariat.
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7 COMMITTEE ON PUBLIC UNDERTAKINGS 

The Committee for the year 2005-2006 was nominated by the Hon'ble Speaker 

in pursuance of the motion moved and passed by the Haryana Vidhan Sabha. in its 

sitting held on 21st March, 2005, authorizing him to nominate the Members of the 

Committee on Public Undertakings for the year 2005-2006 on Sth April, 2005 which 

was notified vide Haryana Vidhan Sabha Secretariat, Notification No. 1-CPU/2005- 

2006/32, dated the 5th April, 2005, 

2. The Committee fixed/held niumber of 69 meetings during the period under 

review. The names of Members and number of meetings attended by each of them are 

shown in the following table :— 

Sr. Nam__—____-____—._-__—_-e of the Member i Number of 

No. ) meetings 

e auended “ attended 

1. 8h. Shadi Lal Batra 62 

2. Sh. A.C. Chaudhary ’ 44 

3. 8h. Sher Singh 64 

4. Sh. litender Singh < 48 

*5. Rao Dan Singh ' 4! 33 

6.. Smt. Sumita Singh _ . 60 

7. Sh.K.L.Sharma . ' 33 

8. 5. Ram Kumar Gautam T 62 

9_. Sh. Sahida Khan 63 

% Resigned from चाह Membership of the Committee w.e.f. 14th January, 2006 on 

being his appointment as Parliamentary Secretary.
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Meetings held and Business Transacted 

The details showing dates and meetings held, the number of members present 
and the business transacted at each meeting, are given in the following table :— 

2. 19th April, 2005 

. 3.. 26th April, 2005 

कि 

4, 270 April, 2005 

3. 200 May, 2005 

6. 4th May, 2005 
{Manali) 

. रा. Date of meeting Number _ BusinessTransacted 
No. of 

Member 

Present 

o 2 3 4 

1. 12th April, 2005 8 The Committee passed the condolence 

resolution in respect of Sh. Om Parkash Jindal, 

Minister ard Sh. Surender Singh, Minister. 

8 Welcome address 10 the Committee by the 
Secretary, Haryana Vidhan Sabha. 

7 Oral examination of the representatives of the 
Power Department in respect of paragraphs No. 

3A.2.1 and3A.3.1 of the Report of the C.&A.G. 
of India for the year 2000-2001 (Commercial ) 

relating to Haryana Power Generation 
Corporation Limited and Uttar Haryana Bijli 
Vitran Nigam Limited respectively. 

6 Oral examination of the representatives of the 

Power Department in respect of paragraphs 

No.3A.4.1 of the Report of the C.&A.G. of India 
for the year 2000-2001 (Commercizal} relating 

to Dakshin Haryana Bijli Vitran Nigam Limited. 

8 (i) Oral examination of the representatives of 

the Power Department in regard to the 

implementation of recommendations/ 

observations contained in the paragraph 

No. 4 of the 51st Report of the Committee 

relating to the Haryana Vidyut Prasaran 

Nigam Limited. 

पं) The Committee visted the Dehar Power 

House, Salapar and Sundarnagar. 

{iii) Visited the Pandoh Dam and Largi Project 
on 3rd May, 2005. 

6 (i} The Committee visited the Solang Power 
Project Manali and the Committee also 
reviewed the inspection of various Power 

Projects. 

o
y
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7. 9th May, 2005 

- 8. 170 May, 2005. 
- 

"9, 18th May, 2005 

* 10, 238 एिंग्फ, 2005 

=" 11! 24th May, 2005 

न 

124 26th May, 2005 
.- (New Delhi) 

8, 

6 

7 

Oral examination of the representatives एव the 
Industries Department in respect of paragraphs 

No. 3A.5.1 and 3A. 5.2 of the Report of the 

C.&A.G."" of India for the year 
2000-2001(Commercial) relating to Haryana 
State Industrial Development Corporation 

Limited. 

Oral examination of the representatives of the 
Agriculture Department in respect of paragraphs 

No.3A.6.1 and 3A.6.2 of the Report of the 
C.&A.G. of India for the year 2G00-2001 

{Commercial) relating to Haryana Seeds 

~ Development Corporation Limited. 

Oral examination of पीट representatives of the 

Irrigation Department in respect-of paragraphs 
<No. 3A.7.1 and 3A.7.2 of the Report -of 

the C.&A.G. of India for the year 
.2000-2001{Commercial} relating to Haryana 

State Minor Trrigation and Tubewells 
Corporation Limited and the Comimittee also 

decided 10 drop एंड paragraph No.2(Review ) 

of the Report of पट C.&A.G. of India 
{Commercial} for the year 1991-1992 relating 
to the Haryana State Minor Irrigation and 

Tubewells Corporation Limited. 

Oral examination of the representatives of the 

Agriculture Department in respect of paragraphs 
No. 3A.8.1 and 3B.2.1 of the Report of the 

C.&A.G. of India for the year 2000-2001 

{Commercial) relating to Haryana Agro 

Industries Corperation Limited and Haryana 
Warehousing Corporation Limited respectively. 

Oral examination of the representatives of the 
Industries and Mines & Geology Department 

in respect of paragraphs No. 3A.9.1 and 2B.1.1 

of the Report of the C.&A.G. of India for the 
year 2000-2001 (Commercial) relating to 

‘Haryana Minerals Limited and Haryana 

Financial Corporation respectively. 

Scrutiny of the replies received in respect of 

paragraph No. 20 of the 50th Report of the 
Committee telating to Haryand*Forest 

Development Corporation Limited.
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13. 

14, 

15. 

16. 

17. 

18. 

19. 

20. 

31st May, 2005 

24th June, 2005 

20th June, 2005 

Sth July, 2005 

6th July, 2005 ~ 

12th July, 2005 

13th July, 2005 

18th July, 2003 

Cral examination of the representatives of the 

‘Power Department in respect of paragraph 

No. 2A (Review) of the Report of the C.&A.G. 

of India लि the year 1999-2000 (Commercial) 

relating to HYPNL, UHBVNL and DHBVNL. 

Scrutiny of the replies received in respect of 
paragraph No.2 of the 48th Report of the 

Committee relating to Haryana Seeds 
Development Corporation Limited. 

Oral examination of the representatives of the 

Agriculture Department in respect of paragraphs 
No. 3A.8.1 of the Report of the C.&A.G. of 
India for the year 2000-2001 (Commercial) 

relating to Haryana Agro Industries Corporation 

Limited. 

(i) Consideration of papers placed before the 

Committee. 

(i) Oral examination of the representatives of 
the Power Department in respect of 

paragraph-No. 2A (Review) of the Report 
of the Ci&A.G. of India for the year 
1999-2000 (Commereial) relating to 

HVPNL, UHBVNL and DHB VNL. 

Scrutiny of the reply received from the 

Government in respect of paragraph No. 2A 

(Review) of the Report ए the C.&A.G. of India 

for the year 1999-2000 (Comniercial) relating 
to HVPNL, UHBVNL and DHBVNL. ) 

Resumption of oral examination of the 
representatives of the Power Department in 
respect of paragraph Ne, 2A (Review) of the 
Report of फिट C.&A.G. of India for the year 
1999-2080 (Commercial) relating to HVPNL, 
UHBVNL वात DHBVNL. 

Resumption of oral examination of the 

representatives of the Power Department in 

respect of paragraph No. 2A (Review) of the 

Report of the C.&A.G. of India for the year 
1999-2000(Commercial) relating to HVFNL, 
UHBVNL and DHBVNL. 

Resumption of oral examination of the 

representatives of the Power Department in 

3
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21. 21st Jly. 2005 
‘(New Delhi) . - 

22. 22nd. July, 2005 

(New Delhi) 

TR N अ 

23... 26th July, 2005 

24. 27th July, 2005 

जप Lty 

25.._1st August, 2005 ¢ 

26." 9th August, 2005 

27. 10th Aueust, 2005 

L 

"7 

7 

g 

8 

respect'of paragraph No. 2A (Review) of the 
- Report of the C.&A.G. of India for the year 

+ 7 1999-2000{Commercial) relating to HVPNL, 
UHBVNL and DHBVNIL.. 

Scrutiny एव replies received from the 
Government in regard o thé implémentation of 

recommendations/observations contained in the 

various paragraphs एव the varicus Reports of 

the Commiitee relating to the Haryana Tourism 
. LCorporation Limited. e 

Scrutiny *of replies received from the 
Govermment in regard o the implementation of 
recommendations/observations contained in the 

various paragraphs of the various Reports of 

the Comumilice relating to the Haryana Tourism 

_Carporation Limited and Uttar. Haryana Bijli 
Vitran Nigam Limited 

. Scrutiny of replies received from the 
~ Government in regard to the implementation of 

recommendations/observations contained in the 

" various-paragraphs of फिट varions Reports of 
. the Committee relating to the Haryana Agro 

Industries Corporation Limited 

. Meeting with the Sister Commiftee of Andhra 

... Pradesh Legislative Assembly ‘ 

7 ¥ (i)-Consideration एव paper placed before the 
N Committee 

पी) Decision to undertake on the spot stu_dy_ tour 

prpgramme/inspection of wood harvesting 
activities of Rajasthan Forest Depots. 

(iii) The Committee also decided 10 hold its own 

‘meetings at Udaipur, Barmar, and Sariska 
“"Park, Alwer on 19th, 22nd and 25th Angust, 

- 2005 at 5.00 P.M. respectively.. 

Counsideration of paper placed before the 
सर - Committes. 

Scrutiny. of the reply received from the 

Government in respect of paragraph No. 2B 

{Review)} of फिट Report of the C&AG of India 
for the year 2000-2001 (Commercial) relating 

e ¢ (0 the Haryana Power Generation Corporation 
/s Limited: * 

3
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28. 160 Augpust, 2005 

29. 19th August, 2005 

(Udaipur) 

30. 22nd August, 2005 
(Bamar) 

31. 24th August, 2005 
(Todhpur) 

32. उठा August, 2605 

9 (D) Oral examination of the representatives of 

the Forest Department in regard to the 

implementation of recommendations/ 
observations contained in the paragraph No. 
400f the 48th Report of the Committee 
relating to the Haryana Forest Development 

Corporation Limited. 

- (ii} The Committee visited the Jhalana Hi-Tech 

Nursery at jaipur on 17-8-2005 and also 

visited the Jhalana Eco Tourism Park and 

Arav!li Forest Hills near Ajmer on 

'18-8-2005. 

6 {i) The Committee visited the Sajjangarh 
Wildife Sanctuary and Forestry works in 
Village Kodiat at Udaipur. 

(ii) Own meeting of फिट Committee/Discussion 

about the visit to Sajjangarh Wildlife 

Sanctuary and Forestry works in Village 

Kodiat, Udaipur. 

(पा) The Committee Visited the Wildlife 
Sanctuary, Mount Abu on 21-8-2005. 

6 . (i) Own meeting of the Committee/Discussion 

about the visit ए Wildlife Sanctuary, Mount 

Abu. 

(व) The Commitiee curtail its proposed visit to 
Alwer and own meeting on 25-8-2005. The 

Committee also decided to hold its own 
meeting at Jodhpur on 24-8-2005 at 2.00 
P.M. instead of 25-8-2005 at Alwer. 

(iii) The Committee visited to Desert 
Afforestation in Jaisalmer District on 

23-8-2005. 

6 QOwn meeting एव the Committee and reviewed 
the overall visitYComparative study undertaken 
w.e.f 16tk to 24th August, 2005. 

8 Oral examination of the representatives of the 

Agricullure Department in respect of paragraphs 

-No. 3A.5.1 and 3A.5.2 of पीट Report of the 
C:&A.G. of India for the year 2001- 
2002(Commercial) relating to Haryana agro 

 Industries corporation Limited.
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33. 3ist August, 2005 8 Oral examination of the representatives of the 

Welfare of 50 and BC Department in respeci 
: of paragraphs No. 3A.7.1 of the Report of the 

' . C&AG of India for the year 2001-2002 
* {Commercial) relating 10 Haryana Backward 

. ) . Classes and Economically Weaker Section 
) : Kalyan Nigam. 

34. 7th September, 2005 8 - Scrutiny of replies received from the 
3 Government in regard to the implementation of 

' recommendations/observations contained in the 
o various paragraphs एव the various Reports of 

the Committee relating (0 the Haryana Power 
दि ., Generation Corporation Limited. 

.35.. 14th September, 2005 § . (1} In absence of*chairperson (Shri Shadi Lal 
ही Batra), Shri Sher Singh, MLA a member of 

0 " the Committee was chosen 10 preside over 
' ' the meeting. 

i 3 

(i) Partly scrutinised of replies received from 

- the Government in regard to the 
implementation of recommendations/ 
observations contained in the various 

paragraphs of the various Reports of the 
. . . T Committee relating to the Haryana Power 
i R v ¢ . & Generation Corporation : Limited. 

- 

36. 21stSeptember, 2005 4 (1) In absence एव Chairperson (Shri Shadi Lal 
: _ : + Batra), Shri Sher Singh. ML A a member of 

T e e ¢ ‘ the Comumittee was chosen to preside over 

— ' ' the meeting. 

f . 
1 r - ! 

- (ii) Partly scrutinized of replies received from 
the Government in regard to the 

-+ _ implementation of recommendations/ 
. दर 7. पर observations contained 10 the various 

paragraphs of the various Reports of the 
Committee relating to the Uttar Haryana 

. Bijli Vitran Nigam Limited. 

37. 25th September, 2005.7 {i) Consideration of papers placed before the 
Conumittee. 

o . (ii)-Scrutiny of replies received from फिट 
. Government in regard to the implementation 

Bt 4t . of recommendations/observations contained: 
e . ही ' जला the various paragraphs of the various 

Reports of the Commiitee relating to the 

Uttar Haryana Bijli Vitran Nigam Limited.



18 

1 -z 3 4« 
38. Sth October, 2005 o

 Scrutiny of replies received from the 
Government in regard 10 the implementation of 

recommendations/observations contained in the 
various paragraphs of the various Reports of 
the Commitiee relating to the Dakshin Haryana 
Bijli Vitran Nigam Limited. 

39. 13th October, 2005 5 Oral examination of the representatives एव the 
Power Department in respect of paragtaph 
No.24 (Review) of घाट Report of the C&AG of 
India for the year 2000-2001 (Commercial) 
relating to Haryana Vidyut Prasaran Nigam 
Limited. 

40. 15th October, 2005 7 Resumption of oral examination of the 
. b representatives of the Power Department in 

respect of paragraph No. 2A (Review) of the 
Report of the C&AG of India for the year 2000- 
2001(Commercial) relating to Haryana Vidyut 

Prasaran Nigam Limited. 

: ; 41. 26th October, 2005 7 (i) Consideration of paper placed before the 

P ” Comnmittec. 
] 

(i) Resumption of oral cxamination of the 
representatives of the Power Department in 
respect of paragraph No. 2A (Review) of 

' - the Report of the C&AG of India for the 
year 2000-2001 (Commercial) relating to 
Haryana Vidyut Prasaran Nigam Limited. 

(iii} The Committee visited the workshop/stores 
at Dholkot (Ambala) and Thermal Power 

Plant Panipat एप 27-10-2005. 

(iv) The committee decided to postpone the visit 
" to Thermal Power Plant Faridabad. 

42. “3rd November, 2005 T . Scrutiny of replies received from the 
i  Government in regard to the implementation of 

recommendations/observations contained in the 

various paragraphs of the 47th Report of the 

: Committee relating (0 the Haryana Urban 

Development Anthority (HUDA). 

43. 9th November, 2005 7 Scrutiny of repiies received from the 
) Government in regard to the paragraph No. 2C 

(Review) on the Report of the C&AG of India 
for year 2000-2001 {(Commercial) relating to 

Haryana State Industrial Development 

Corporation Limited. 

]



It
} 

L]
 

% 
19 

: g 
4 

44. 16th November, 2005 

45. 24th November, 2005 

b - - 

i 

46. 26th November, 2005 

(New Delhi) 

i 

47. 270. November, 2005 

- 

48, 30th November, 2005 7 

Ay 2 
T e 

IR 

49. 7th December,2005 9 

1 
' A 

e 

-* 

50. 28th December, 2005 6 
Ei+B 

Oral examination of the representatives of the 

Industries Department in respect of paragraph 
No. 2C (Review) of the Report of the C&AG 
of India for the year 2000-2001 (Commercial) 

relating to Haryana State Industrial 
Development Corporation Limited. 

(i) Scrutiny of replies received from the 

Government in regard to the paragraph No. 
+ 2C (Review) of the Report of the C&AG of 

. India for year 2000-2001 (Commercial) 
relating to Haryana State Industrial 
Development Corporation Limited. 

(ii) The Commitiee inspected the units of 

" Industrial Estate of Haryana State Industrial 

-Development Corporation Limited situated 
at Barhi, Rai aud Kundli (Sonipat) on 

+ 25-11-2005. 

Own meeting आएं the Committee inspected the 

units of Industrial Estate, of Haryana State. 
Industrial Development Corporation Limited 
situated at Manesar and Gurgaon. 

Own meeting and the Commiittec reviewed फिट 

overall study tourfinspection’undertaken on 25th 
& 26th November, 2005, it 

Scrutiny of replies received from the 

Government in regard to the sub paragraphs 
No.2A.6.5,2A.7.1t02A.7.5and 26 7.7 of the 
paragraph No. 2A(Review) ए the Report of 
the C&AG of India for year 1999-2000 
(_Comm.‘crcial) relating to HVPNL, UHBVNL 

and DHBVNL. 

(i) Consideration of papers placed before the 
Commitree. 

“(ii) Scrutiny of replies received from the 

Government in regard to the implementation 

of recommendations/observationscontained 

in the varicus paragraphs of the various 

Reports of the Commitiee relating to the 
Haryana Vidyut Prasaran Nigam Limited. 

Consl'ideration of paper placed before the 

Committee. 

3
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51. dth January. 2006 8 (i) Consideration of paper placed before the 
पल Committee. 

(1) The Committee- decided to undertake the 

study tour to the U.T./States of Tamilnadu, 

"+ Andeman & Nicobar आएं Goa from 7th to 

, o " . 16th February, 2006, : 

उठ, 10thJanudry, 2006 9 '. (i) The Commitice passed the condolence 
- » resoletion in respect of Sh. Satish Kumar 

Clerk of Haryana Vidhan Sabha Secretariat. 

Y N (i) Scrutiny of replies received frem the 
' - Government in regard to the sub paragraphs 

i No.2A.6.5,2A7.1102A.7.5and 2A. 7.7 
o of the paragraph No. 2A(Review) of the 

* .. . Report of the C&A.G. of India for year 
- 1999-2000 (Commercial) relating to 

. .HVPNL, UHBVNL and DHB VNL and sub 
paragraph No. 2A.12 of paragraph No 
2A(Review of the Report of the C&AG of 
India for year 2000-2001(Commercial) 

relating to Haryana Vidyut Prasaran Nigam 
Limited: 

(i) Clonlfirmation of proceedings. 

53, 24th Janvary, 2006 : 6 ~Scrutiny of replies received from the 
. _— .. .Government in regard to the.sub paragraphs 

13 : " C No.2A.6.5, 2A.7.1 0 2A. 7.5 and 2A. 7.7 of 
o + the paragraph No. 2A(Review) of the Report 

छू ¢+ . ए the C&AG of India for year 1999-2000 

S . - (Commercial} relating to HVPNL, UHBVNL 

- and DHBVNL and sub paragraph No. 2A.12 
of paragraph No. 2A(Review) of the Report of 
the C&AG of India for year 2000-2001 
(Commercial) relating to’Haryana Vidyut 

. oLy " Prasaran Nigam Limited. 

54, 25th January, 2006 67 (i) In absence of Chairperson (Shri Shadi Lal 

o ., Batra), Shri A.C. Chaudhary, MLA a 
member of the Committee was chosen to 

preside over the meeting. 

‘ (ii} The Committee decided to postpone the oral 
) L examination of the Financial Commissioner 

:* & Principal Secrétary to Government 

. Haryana, Power Department एप regard to sub 

T - . paragraphs No. 2A.6.5, 2A. 7.1 10 2A.7.5 

is,
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55. 

56. 

57. 

58. 

59, 

60 

61. 
7 

2 3 

31th January, 2006 8 . 

15t February, 2006 g 

6th February, 2006 8 

7th February, 2006 8 
- (New Delhi) . 

- 

8th February, 2006 3 
(Chennai} 

[‘I 

10th February, 2006 3 
(Port Blair) -3 

14th February, 2006 3 
{Panaji) 

and 2A.7.7 of the paragraph No. 2A 

(Review) of the Report of the C&AG of 
India for year 1999-2000 (Commercial) 

relating to HVPNL, UHBVNL and 
DHBVNL and sub paragraph No. 2A_12 of 
paragraph No. 2A(Review) on the Report 
of the C&AG of India for year 2000-2001 

(Commercial) relating fo Haryana Vidyul 

Prasaran Nigam Limited. 

Scrutiny- of replies received from the 

Government in regard to the implementation of 
recommendationsfobservaticns contained in the 
various paragraphs of the various Reports of 
*the Committee relating to the Dakshin Haryana 

Bijli Vitran Nigam Limited. 

Consideration of paper placed before the 

Committee. 

Scrutiny of replies received from the 
Government in regard to the implementation of 
recommendations/observations coatained in the 

various paragraphs of the varicus Reports of 

the Committee relating to पाए Haryana Vidyut 

Prasaran Nigam Limited. 

Scrutiny of replies received from the 

Government in regard to the implementation of 

' recommendations/observations contained था the 

various paragraphs of the various Reports of 
the Committee relating to the Haryana 
Warehousing Cerporation Limited 

Scrutiny of replies received from the 

Government in regard to the implementation of 

recommendations/observations contained पा the 

various paragraphs of the various Reports of 

the Committee relating to the Haryana State 

Industrial Development Corporation Limited 

Serutiny of replies received from the 
Government in regard to the implementation of 

recommendations/observations contained in फिट 

various paragraphs of the varicus Eeports of 
the Committee relating to फिट Haryana Agro 

- Industries Corporation Limited. 

- Scrutiny of replies received from the 

Government in regard to the implementation of
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62. 17th February, 2006 

(New Delhi) 

63. 215 February, 2006 

64. 22nd February, 2006 

65. 28th February, 2006 

i 

66. 1st March, 2006 

5 

'? 

b 

7 

5 

recommendations/observations contained in the 
various paragraphs of the various Reports of 

the Committee relating to the Haryana Agro 
Industries Corporation Limited. 

(i) The Committee discussed about the 
variations which was happened during spot 

study tour programme from 7th to 16th 
February, 2006. 

(i) Scrutiny of replies received from the 
Government in regard to the implementation 

of recommendations/ observations 

contained in the various paragraphs of the 

various Reports of the Committes relating 
to the Haryana Seeds Development 

Corporation Limited. 

Scrutiny of replies received from the 

Government in regard to the implementation of 

recommendations/observations contained in the 

various paragraphs of the various Reports of 

the Committee relating to the Haryana Pollution 
Control Board. 

Scrutiny of replies received from the 
Government in regard to the implementation of 
recommendations/observations contained in the 

various paragraphs of the various Reports of 
the Committee relating to the Haryana Land 

Reclamation and Development Corporation. 

Scrutiny of replies received from the 
Government in regard 10 the implementation of 

recommendations/observations contained in the 

various paragraphs of the various Reports of 

the Commities relating to the Uttar Haryana 

Bijli Vitran Nigam Limited. 

(i) In absence of Chairperson (Shri Shadi Lal 

Batra), Shri Sher Singh MLA a member of 
the Committee was chosen to preside dver- 
the meeting. 

(ii) The Committee decided to drop the para No. 

3A.7.1 of the Report of the C&AG of India 
for the year 2000-2001 relating to Haryana 

State Minor Irrigation and Tubewells 
Corporaticn Limited. 

o
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(iii) Oral examination of the representatives of 

the Power Department in respect of sub 

paragraphs No. 2A.6.5, 2A.7.1 ta 2A. 7.5 

and 2A. 7.7 of the paragraph No. 2A 

. ¢ (Review) of the Report of the C&AG of 

India for year 1999-2000 (Commercial) 
relating to HVPNL,UHBVNL and 
DHBVNL and sub paragraph No. 2A.12 of 

paragraph No. 2A(Review) of the Report 

of the C&AG of India for year 2000-2001 
{Commercial) relating to Haryana Vidyut 

Prasaran Nigam Limited. 

67. 6th March, 2006 3 (i) In absence of Chairperson (Shri Shadi-Lal 

ः Batra), Shri Sher Singh, है .है. 8 member of _ 
the Committee was chosen to preside over 
the meeting. 

(ii) The Committee scrutiniZed the replies 

received from the Power Department in 
respect of sub paragraph No. 2A.12 of 
paragraph No. 2A(Reviéw) of the Report 
of the C&AG of India for year 2000-2001 

(Commercial) relating to ‘Haryana Vidyut 
Prasarar Nigam Limit_e"dw and decided to 

drop the para. ह 

: (iit) The Committee drafted its Fifty Second 

- Report for the year 2005-2006. 

68. 7th March, 2006 3. {i) Confirmation of proceedings. 

v {ii) The Committee finalized its Fifty Second 

Report for the year 2005-2006. 

69. 30th March, 2006 7 (i) The Committee passed the condolence 

(N"ew' Delhi) resolution in respect of Sh. Bansi Lal, 

ः Former Chief Minister, Haryana. 

(fy Confirmation of proceedings. 

(ii) Consideration of papers placed before the 

Committee. 

Report Presented ' 

32nd Report of the Committee on the Reports of the C&AG of India for the 

years 1999-2000, 2000-2001 and 2601-2002 (Commercial) was presented to the House 

on 24th March, 2006. 

L Proceedings 

A record of the proceedings एव the meetings एव the Committee has been kept in 

the Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON ESTIMATES 

The Committee on Estimates for the year 2005-2006 consisting of nine members 
was nominated by the Hon'ble Speaker, on having been authorized by a motion moved i 

and passed by the Haryana Vidhan Sabha in its sitting held on 21-3-05 and notifiéd ~ 
vide Haryana vidhan Sabha Notification No. EC-1/2005-2006/ 27 dated 5-4-2005. 

2. Sh. Karan Singh Dalal MLA was appointed the Chairperson of the Commirtee. 

3. The Commitiee held 110 meetings (at Chandigarhand ontside Chandigarh). 

4. The-number of meetings’ attended by Chairpereson and members is given 
below = 

Sr.  Name of the Members Number of 
Ng¢.’ meetings 

न attended 

1. Sh.Karan Singh Dalal, MLA 104 

2. Sh. Balbir Pal Skah, MLA 26 

3. Sh. Anand Singh Dangi, MLA 72 

4. डा, Jai Singh Rana, MLA " 96 

*5 Miss. Sharda Rathore, MLA 64 

कक, Sh. Ramkishan, MLA | 46 

7. Smt. Parsanni Devi, MLA 102 

8. Sh. Habib-Ur-Rahman, ML A 65 

9. Sh. Sita Rarn,.MLA-I 64 

* Resignation from the membership' accepted w.e.f.16-1-06 and notified vide. 

Haryana Vidhan Sabha Secretariat Notification Na. EC-1/2003-2006/ dated 
16-1-2006. 

** Resignation from the membership accepted w.e.f. 16-1-06 and notifed vide 
Haryana Vidhan Sabha Secretariat Notification Nao. EC-1/2005-20006/ dated 

16-1-2006. 

T
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Moeetings held and Business transacted 

The dates of meetings, the number एव members present and business transacted 
ateach meeting is given below :— 

Number Sr. Date of meeting 
" of No. 

. Members 

Present 

BusinessTransacted 

T 2 3 न नानक 4 
- 

17405 5 The Committes passed the Condolonce 

2. 12-4-05 8 

3. 19-405 . - 6 

4. 20-4-05 7 

. 5. 26-4.05 8 

6. 27-4-05 8 

7. 3-5-05 7 

The Committee passed the Condolence 

Resolution. 

The Committee discussed its scope & {unctions. 

The Committee Partly scrutinized the replies 
received from Food & Supplies Department in 
respect of implementation of recommendations/ 

observations made by the Committee in its 27th 

Report. 

(i) The Committee resumed scrutiny of the 

replies received from the Food & Supplies 
Department in respect of implementation of 
recommendations/observations made by the 

Committee ip its 27th Report. 

0 The Committee also partly scrutinizéd the 
replies received from the Environment 

Department in respect of implementation of 

recommendations/observations made by the 

Committee in its 35th Report. 

The Committee partly scrutinized the replies 

received from Environment Department in 

respect of implementation of recommendations/ 
observations made by the Committee in its 35th 

Report. 

The Committee orally examined the 

Commissioner & Sccretary to Government, 

Haryana, Transport Department in respect of 

implementation of recommendations/ 
cbservations made by the Committee in 15 27th 
Report. 

The Committee orally examined the 

Commisssioner & Secretary to Government, 

Haryana, Envirecnment Department in respect 

of implementation एव recommendations/ 

observations made by the Committee in iis 35th 

Report.
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8. 4-5-05 

9. 10-5-05 

10. 17-5-05 

11. 18-5-05 

12. 23:5-05 

13, 25-5-05 

14. 31-5-05 

15. 1-6-05 

The Committee resumed the oral examination 

of the Commissioner & Secretary to: 
Government, Haryana, Environment 

Department in respect of implementation of 

recommendations/observations made by the 
Committee in its 35th Report. 

‘The Committee scrutinized the replies received 
from the PW(Public Health) Department in 
respect of implementation of recommendations/ 
chservations made by the Committee in its 28th 

Report. 

No business was transacted लि want of quorum. 

No business was transacted for want of quorum. 

The Committee orally examined the Financial 

Commissioner & Principal Secretary to 
Government Haryana, Excise & Taxation 

' Department in respect of implementation of 

recommendations/observations made by the 

Committee in its 33rd Repont. 

The Committee held the meeting with the 

Estimates Committee of Parliament but no 

business could be transacted due to sudden 

death of Sh Sunil Dutt, Minister of Sports and 
candolence resolution was passed. 

(i) The Committee orally examined the 
Financial Commissioner & Principal 
Secretary to Government, Haryana, 

+Irrigation Department; 

(ii) The Committee orally examined the 
Commissioner & Secretary (0 Government 

Haryana, PW(Public Health) Departmeat in 

respect of implementation of 

recommendations/observations made by the 

Committee in its reports. 

The Committee orally examined the Financial 

Commissioner & Principal Secretary to 

Government Haryana, Health Department in 

respect of implementation of recommendations/ 
observations made by the Committee in its 29th 

report. 

L
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16. 16-6-05 

17. 28-6-05 , 
e 

14. 29-6-05 

19, 30-6-05 

- 

205.7:05 

22. 12-7-05 

23. 13:7-05 

The Committee changed the dates of the tour 

programme from Srinagar and Leh from 

23-6-05 to 28-6-05. The Committee decided 
- L] 

that the said tour may be undertaken from 

7-7-05 to 12-7-05 and also fixed the date of 
meeting in Haryana Bhawan, New Delhi, to held 

its own meeting on 6-7-05 instead of 22-6-05. 

The Committee orally examined the Joint 

Director, Development & Panchayat 
Department in respect of implementation of 

-recommendations/observations made by the 

* Committee in its 30th Report. 

The Committee orally examined the Financial 
:Commissioner & Principal Secretary to 

Government, -Haryana, Cooperation 
Department in respect of implementation of 
rc'c'omrncndalions!nbscrva;1__'_011 made by the 

" Committee in its 27th Repodnrt"._" - 

The Committee held discussion with the Lok 

Sabha, Estimates Committee on matter 

regarding working of the Committee. 
~ 

The Committee crally examined the Financial 
Commissioner & Principal Secretary to 
Government, Haryana, Tourism Department in 

respect of implementations of recomendations/ 

-observations made by the Committee in its 32nd 

Report. 

The Committee orally examined the Financial 

Commissioner & Principal Secretary to 
Government, Haryana, PWD (B&R) 

Depariment in respect of implementation एव - 

recommendations/observations madz by the 
Committee in its 32nd Report. 

" The Committee oraliy examined the Financial 
Commissioner & Principal Secretary to 
Government, Haryana, Animal Hushandry & 

Dairying Department in respect of 

implementation of recommendations/ 
observations made by the Committee in its 34th 

Report. 

The Committes orally examined the Financial 

Commissioner & Principal Secretary to 

|
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24. 19-7-05 

25. 20-7-05 

26, 26-7-05 

27. 27-7-05 

28. 2-8-05 

29. 3-8-05 

"Government, Haryana, Food & Supply 

Department (CONFED) in respect of 
implementation of recommendations/ 

observations made by the Committee in its 27th 
Report. 

The Committee posiponed the orally 
examination Financial Commissioner & 
Principal Secretary to Government, Haryana, 
PWD (B&R) Department on request being 

made by the Financial Commissioner & 

Principa] Secretary 10 Government Haryana 
PWD (B&R) Department in the meeting of the 

Committee, 

The Committee orally examined the Financial 

Commissioner & Principal Sccretary to 

Government, Haryana, PWD (B&R) 

Department in respect of implementation of 

recommendations/observations made by the 

Committee in its 32nd Report. 

The Committee orally examined the 

Commissioner & Secretary to Government, 

Haryana, Environment Department in respect 
of implementation of recommendations/ 
observations made by the Committee in its 35th 
Report. 

"The Committee scrutinized the replies received 

fram Environment Department in respect of 
implementation of recommendations/ 
observations made by फिट Commitiee in its 35th 

Report. 

The Commmittee orally examined the Financial 

Commissioner & Principal Secretary to 
Government, Haryana, Food & Supplies 
Department (CONFED) in respect एवं 

implementation of recommendations/ 

observations made by the Committee in its 27th 

Report. 

The Committee orally examined the Special 
Secretary to Government, Haryana, Mines & 

Geelogy Department व respect of 

implementation of recommiendations/ 
observations made by the Committee छा its 315 

- Report. 

ता
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30. 

31. 

32 

33. 

34. 

9-8-05 

10-8-05 

12-8-05 . 

P 

16-8-05 

17-8-05 

6 . 

Financial Commissioner & Principal 

Secretary to Government, Haryana, 

_Environment Department in respect of 
implementation of recommendations/ 
observations made by the Committée in its 

35th Report. 

(i) The Committee also examined फिट 

representatives’ of Town & Country 

Planning Department. 

(i) The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, . 

Cooperation Department regarding hon 

supply of Budget Material for the year 
,2005-2006. 

(ii) The Committee also orally examined the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, 

Agriculture Department regarding non- 

supply of Budget Material for the year 

2005-2006. 

The Committee scrutinized the replies received 

from:the Environment Department in respect 
of implementation of recommendations/. 

observations made by the Committee in its 35th 
Report. 

Resumption of oral examination to the 
Commissioner & Secretary to Government, 

Haryana, Environment Department in respect 

of implementation of recommendations/ 
,obseryations made by the Commiittee in its 35th 

Report. 

The Committee scrutinized the replies received 

from Environment Department in respect of 
“implementation of recommendations/ 

observations made by the Committee in its 35th 

Report., 

The Committee scrutinized the replies received 

from‘Environment Department in respect of 

.implementation of recommendations/ 
observations made by the Committee inits 35th
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36. 

37. 

38. 

39. 

40. 

4]. 

23-8-2005 

24-8-2005 

30-8-2005 

31-8-2005 

6-9-2005 

7-9-2005 

Report and discussed the points with the 
Commissioner & Secretary to Government, 

Haryana, Environment Department and other 
officers. Thereafter, the Committee proceeded 
on the spot study tour of Environment 

Department in Raiseena Areas Hills and on 

Faridabad Road Area etc. 

The Committee orally examined the 

representatives of Industries Department, 

Haryana, and Joint Secretary to Government, 
Haryana, Rehabilitation Department regarding 

non-supply of Budget Material for the 
year 2005-06. 

The Committee orally examined the 

Commissioner & Secretary to Government, 

Haryana, Environment Department in respect 

of implementation of recommendations/ 

cbservations made by the Committee inits 35th 

Report. 

The Committee orally examined the 
Commissioner & Secretary to Government, 

Haryana, Town, & Country Planning 

Department in respect of replies to फिट 
questionnaire framed by the Commiitee on 
Budget Material for the year 2003-2004, 

The Committee Resumption of oral 

examination of the Commissioner & Secretary 
10 Government, Haryana, Town & Country 
Planning Departinent in respect of replies 10 the 

questionnaire framed by the Committee on the 
Budget Materia! for the year 2003-2004. 

The Commitiee orally examined the Financial 

Commissioner & Principal Secretary to 
Govérnment, Haryana, Tourism Department in 

respect of implementation of recommendations/ 
observations made by the Committee inits 32nd 
Report. 

The Committee orally examined the 

Commissioner & Secretary to Government, 

Haryana, Transport Department in respect of 

,implementation of recommendations/ 
observations made by the Committee in its 27th 
Report.
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42, 13-9-2005 7 {i) The Committee orally exaniined the 
A Financial Commissioner & Principal 

. Secretary to Gevernment Haryana, Urban 
+ *_ Development Department. 

Il 

L + (i) The Committee orally examined the 
Financial Commissioner & Principal 

' . Secretary to Government, Haryan a, Forests 

Department regarding non supply of Budget 
Material for the year 2005-2006. 

43, 1419_"..—_2.005_ 7 The Committee orally examined the Financial 
. _ 2 Commissioner & Principal Secretary to 

Government .Haryana, Development & 
Panchayats Department in respect of 

: ' implementations of recommendations/ 
observations made by the Committee in its 30th 

e : . Réport. 
¥ '\‘.’2. ' 3 

44. 20-9.20005 ( . . 4.7 The Committee orally examined the Financial 
Commissioner & Prin¢ipal Secretary to 
Government Haryana. Excise & Taxation_ 

I ot . Department पाप respect of implementation एवं 
- ~ ™M ey . récommendations/observations made by the 

न है. e e ’ *,Committes in its 33rd Report 

452192005 ., ' 3 The Committee scrutinized the replies in respect 
5 दा, मे धन L TP 

of Questiounaire framed on Budget Material 
" relating to Town & Country Planning 

27 s * Department, 

46.429-9-2005 ° R The Committee orally examined the Financial 
7 ' "', Commissioner & Principal Secretary fo 
Moo T ot * ¢ Government Haryanra, Mines & Geology 
T e * Department in respect of implementation of 

: ve हा recommendations/observations made by the 

irt N < Commitiee in its 31st Report. 

47. '30-9:2005 - < ° 7 "The Committee undertook the spot study of 
* हि DLF, Industrial Estate and M.C.F. Area, 

' AR . "-'*  *Ballabhgarh and meeting with the elected 
' व, représentatives/officers of Municipal 

Corporation, Faridabad. 

48.3-10-2005-. _ - -7 The-Committée fraamed the quest’ionnairg 

e e है ४ ' relating to Forests Department 

49.°6:10:2005 ' .7 The Cémmittee scrutinized the material 
T ; " réceived from Supplies & Disposal Departnient 

S o ’ relating to Budget Estimates for the year 

2005-2006
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50. 10-10-2005 

51. 11-10-2005 

52. 18-10-2005 

53. 18-10-2005 

54. 25-10-2005 

55. 27-10-2005 

The Committee orally-examined the Financial 

Commissioner & Principal Secretary to 
Government Haryana, Town & Country 

Planning Department. 

(i) The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Governmenti, Haryana, 

Education Department regarding non- 

supply of Budget Material for the year 
2005-2006. 

(ii) The Committee orally examined the 

Commissioner & Secretary to Government, 
Haryana, Environment Department in 

respect  of implementation of 
recommendations/observations made by the 
Committee in its 35th Report. 

(i} The Committee orally examined the- 

Financial Commissioner & Principal 
Secretary to Government Haryana, 

Agriculture Department regarding noa- 
_ supply of Budget Material for the year 
2005-2006. - 

"(ii) The Committee orally examined the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, Home 
Department regarding non-supply of Budget 
material of the Police & Home Guards & 
Civil Defence Department for the year 

2005-2006. 3 

The Committee orally examined the Financial 

Commissioner & Principal Secretary to 
Government, Haryana, Cooperation 

Department in respect of replies of the 
questionnaire framed by the Committee on the 

Budget Material for the year 2005-2006. 

_The Cemmittee scrutinized the repllies to the 

‘Questionnaire framed by the Commitiee on 

Budget Estimates relating to Rehabilitation, 

Departiment for the year 2005-2006. 

‘+ The Committec corducted on the spot study tour 

of the Colonies/Sectors डॉ, developed by the 
Private Colonizers/Builders/HUDA in Diistrict 

Faridabad.
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56. 28-10-2005 

57. 31-10-2005 

538, 8-11-2005 

1 

39, 9-11-2005 

60. 16-11-2005 

61, 17-11-2005 

62. 19-11-2005 

The Committee conducted on the spot study tour 
of the Colonies/Sectors etc. developed by the 
Private Colonizers/Builders/HUDA in District 
Gurgaon. 

The Committee scrutinized the Budget Material 
for the year 2005-2006 relating to Information 
& Technology Department. 

The Commitiee orally examined the 

Commissioner & Secretary to Government, 

Haryana. Environment Department in respect 

of repliles to the questionnaire framed by the 

Committee on Budget Material. 

(i) The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, Power 

Department in respect:of replies to the 
questionnaire framed by the Committee on 

Budget Material. . A 

(ii) The Committee orally examined the 

Financial Commissiener & Principai 
Secretary {o Goveroment, Haryana, 

Industries Departimeat in respect of replies 
0 Questionnaire framed by the Committee . 

on tke Budget Material. 

The Committece orally examinred the 
representatives of the Financial Commissioner 
& Principal Secretary to Government, Haryana, 
Forests Department regarding replies to the 
Questionnaire framed by the Committee on 

Budget Material. 

The Committee orally examined the Financial 

Commissioner_& Principal Secretary to 
"Government Haryana, Health, Department पा 

respect of implementation of recommendations/ 
_observations made by the Commiitiee in its 29th 

Report. 2y 

The Committee held meetings with the Officers 

of ‘the Education Department. Principals of 

Governmeat Calleges and the Principal/ 

Headmasters/Head- mistress of Government 
Schools,
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63. 22-11-2005 

.64, 23-11-2005 

.t 

.o 

_ 65. "29-11-2005 

गई B 3 

66. 30-11-2005, 

67:* 3-12-2005 

LA 

"60. 6-12-2005 

68. 4-12-2005" 
A 

an 

Lh
 

The Committee orally examined the Financial 

Commissioner & Principal Secretary to 

Government, Haryana, Agriculture Department 

in respects of replies to the Questionnaire. 
framed by the Committee on Budget Matenial. 

* The Committee orally examined the Financial 

)
 

Commissioner & Principal Secretary to 
Government, Haryana, Rehabilitation 

Departinent in respecst of replies to 
Questionnaire framed by the Committee on 

Budget Material 

(i) The Committee orally examined: the 
Financial Commissioner & Principal Secretary 

to Government, Haryvana, Panchayats 

Department in respect of implementation of 
recommendations/observations made by the 
Cornmittee in its 30th Report. 

(ii) _ Resumption of Oral examination of the 

Financial Commissioner & Principal Secretary 
‘to Government, Haryana, Town & Country 
Planging Department in respect of replies to the 

questionnaire framed by the Committee on 
Budget Material. 

» The Commitiee scrutinized the replies received 
from the Food & Supplies Department in respect 
of implementation of recommendations/ 

observations made by the Committee inits 27th 
Reéport. 

The Comniittee heid meeting with the Officers 

-of Forest Department aad Conducted spot study 
tour of the sites where trees were cut in the 

" Distt of Siysa 

The Committee held meeting with the Officers 

of Forest Department 
- 

The Committee crally examined the Financial 
.Commissioner & Principal Secretary to 

" Government Haryana, Urban Developmeni 

Department in respect of replies ‘the 
Questionnaire framed by the Committee on the 

‘Budget Material, 

p: 

रे
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70. 7-12-2005 

71. 14-12-2005 

72. 20-12-2005 

73. 21-12-2005 

अं 

74. 28-12-2005 

75, 29-12-2005 

76. 2-1-2006 

77. 3-1-2006 

Y. 

The Committee orally examined the Financial 

Commissioner & Principal Secictary to 

Government, Haryana, Power Depatment in 

respect of replies the Questionnaire framed by 

“the Committee on the Budget Material. 

The Committee considered its tour programme. 

‘Resumption एव oral examination of the Financial 
Commissioner & Principal Secretary 10 
Government, Haryana, Industries Department 
inrespect of replies the Questicnnnaire framed 

by the Committee on the Budget Material. 

The Committee orally cxamined the 

representatives of the Financial Commissioner 
& Principal Secretary to Government, Haryana, 
Irrigation Department in respect of 
implementation of recommendations/ 
observations made by the Committeein its 25th 

Report. 

(i).The Committee orally examined the 
representatives  of the Financial 

Commissioner & Principal Secretary to 

Government, Haryana, Health Department 

in respect of implementation of 

recommendations/obscrvations made by the 

Comimittee in its 25th Report. 

(iiy The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, Food & 

Supplies Department in respect of 

implementation of recommendations/ 
* observations made by the Committee in its 
27th report. 

The Committee held mccti-ng with the Officers 

of Development & Panchayats Department, 

The Committee orally examined the Financial 
Commissioner & Principal Secretary to 

Government, Haryana, Town & Country 

Planning Department in respect of replies to the 
Questionnaire framed by the Committee on the 

‘Budget Material. 
. % - 

The Committee orally examined the Financial 
Commissioner & Principal Secretary to
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78. 

79. 

80. 

81. 

82. 

83. 

84. 

85. 

86. 

5-1-2006 

6-1-2006 

9-1-2006 

10-1-2006 

12-1-2006 

13-1-2006 

17-1-2006 

19-1-2006 

20-1-2006 
" 

Government, Haryana, Cooperation 

Department in respect of replies to the 
Questionnaire framed by the Committee on the 

Budget Material. 

The Committee held meeting with the Officers 
of Power Department & Conduct on फिट spot 

study tour of the Encroached Land at old Power 

House Coleny, Sirsa. 

The Committee held meeting with the Officers 
of Police & Irrigation Department & Conduct 
on the spot study tour of the Canals/ 

Distributaries in the District of Sirsa. 

The Committee orally examined the Financial 
Commissioner & Principal Secretary to 
Government, Haryana, Agriculture Department, 

in respect of replies to the questionnaire framed 

by the Committee on the Budget Material. 

The Commiitee decided to postponed the orally 

examination of the Financial C'om_l‘missioncr & 

Principal Secretary to Government, Haryana, 

Power Department. 

The Committee held its meeting with the 
Officers of the Industries Department in P.W.D. 
Rest House/Circuit House, Gurgaon and 
undertook on the Spot Study of the Plot No. 
448-51 in Phase V, Udyog Vihar, allotted to 
M/S Jan Sewa Trust and Japanese Hostel, etc. 

in Gurgaon. 

The Committee discussed on matters 
concerning on the Spot Study of the Plot No. 

448-51 Phase V, Udyog Vihar allotted to M/S 
Jan Sewa Trust & Japanese Hostel Gurgaon & 
made some observations. 

The Committee postponed oral examination of 

Industries Department and scrutinized the 

replies received from the said Department. 

The Committee scrutinized the replies received 

from the Industries Department to the 
Questionnaire framed by the Committee on 

Budget Material लि ऐ year 2005-06. 

The Committee scrutinized the replies to the 
Questionnaire framed by the Committee on 

Budget Material for the year 2003-04 received 

from Town & Country Planning Department. 

2 
r 
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87. 23-1-2006 

88. 25-1-2006 

(S 

89. 27-1-2006 

. 

90, 30-1-2006 
* 

91. 31-1-2006 
V. 

7 

The Committee scrutinized the replies received 

from theFood & Supplies Departiment in respect 
of implementation ofs recommendations/ 
observations made by the Committeein its 27th 

Report. 

(i} Resumption of oral examination of the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, Tawn 
& Country Planning Departmentin respect 
of repliles to the questionnaire framed by 
the Commitiee on the Budget Material. 

(ii) Resumption of oral examination of the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, Food & 
Supplies Department in respect of 
Implementation एव Recommendations/ 
Observations made by the Committee in its 

27th Report. 

(iii} The Committee orally examined of 

Representatives of the Industries 
Department, Haryana, in respect of replies 
to the Questionnaire framed by the 
Committee on the Budget Material. 

The Committeesheld meeting with the Officers 

of Cooperation Department in Sugar Mill, 

Palwai & conducted on the spot study of 

Cooperative Sugar Mill. 

(i) Resumption of oral examination of the 
Financial Commissioner ‘& Principal 

Secretary to Government, Haryana, 

Agriculture Department in respect of replies 

" to the Questionnaire framed by the 
Commitiee on the Budget Material. 

+ 

, 0 Resumption ए oral examination of the 
Industries Department in respect of replies 
10 'the Questionnairec framed by the 
Committee on the Budget Material. 

(i) Resumption of oral examination of the 

Financial Commissiener & Principal 

Secretary to Government, Haryana, Forest 
Departmient in respect of replies to the 
Questionnaire framed by the Com mittee on 
the Budge Material.
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92, 1-2-2006 

93, 6-2-2006 

P 

94. 7-2-2006 

95. 8-2-2006 

(ii) Resumption of oral examination of the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, P.W.D. 

(B&R) in respect of implementation of 

recommendations/cbservations made by the 
Committee in its 32nd Report, 

(iit) Resumption of orally examinaticn of the 

Financial Commissioner & Principal 
Secretary to Government Haryana, Home 

Guards & Civil Defence Department in 

respect of replies to the questionnaire framed 
by the Committee on the Budget Material. 

The Committee scrutinized the replies to the 
questionnaire framed by the Committee on 

Budget Material received from Town & 
Country Planning Department. 

The Committee orally examined the 

Commissioner & Secretary to Government, 

Haryana, Environment Department in respect 
of implementation in its 35th Report and 
representatives of the Financial Commissioner 
& Principal Secretary to Government, Haryana, 

Cooperative Department & the Chief Secrelary 

to Government, Haryana Vigilance Department, 

in respect of replics to the Questionnaire framed 
by Cammittee on Budger Material. 

The Committee orally examined the Financial 
Commissioner & Principal Secretary to 

Government, Haryana, Transport Department, 

in  respect of implementation of 
recommendations/observations made by the 

Committee in its 27th Report. 

(i) The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, General 

Administration Department in respect of 

Questionnaire/Budget Material supplied by 
the Department. 

(ii) The Committee orally examined the 

Financial Commissioner & Principal 

Secretary to Government, Haryana, Urban 

Development Department in respect of 

replies to the questionnaire framed by the 

Commitiee on the Budget Material, 

& 
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96. 14-2-2006 7 The Committee partly drafted its Report for पीट 

year 2005-2006. 

97. 15-2-2006 6 + The Committee partly drafted its Report for the 
, year 2005-2006. 

98, 17-2-2006 6 The Committee partly drafted its Report for the 
year 2005-2006. 

99, 20-2-2006 7 The Committes drafted its Report for the year 
- 2005-2006. 

100..21-2-2006 6 ‘(‘i_) The Committee orally examined the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, 

Industries Department in respect of the 
replies of the questionnaire framed by the 
Committee. 

o 

Ty
 

हो) The Committee orally examined the 

Financial Commissioner & Principal 
Secretary to Govern"ment + Haryana, 

Tourism Department in respect of 

' implementation and recommendations/ 

Ty observations made by.the Committee in is 
32nd Report. ' 

(iii) The Committee ora"lly examined the 

Financial Commissioner & Principal 

Secrctary (0 Government, Haryana, Home 
(Poiice) Department in respect of the 

1, Questionnaire framed by the Committee on 
L the Budged Material. 

101.22-2-2006 न 5 (i) The Committee orally examined the 
) Financial Commissioner & Principal 

Secretary to Government, Haryana, Town 
& Country Planning Department in respect 
of replies to the Questionnaire framed by 

the Committee on Budget Material. 

. 
* 

, (i) The Committee orally examined the 

' Financial Commissioner & Principal 
. Secretary to Government, Haryana 

_ Irrigation Department in respect of 
" implementation of recommendations/ 

observations made by the Committee in its 

25th Report. 

102, 27-2-2006 1 - No business could be transacted for want of 

. -quorum.
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103. 28-2-06 

4. 1-3-06 

105, 6-3-06 

106. 7-3-06: 

107. 14-3-06 

108. 16-3-06 

109. 29-3-06 

[ 10. 30-3-06 

The Committee confirmed the Proceedings. 

Resumption of oral examination to the Chief 

Secretary to Government, Haryana, General 

Administration Department in respect of 
implementation of recommendations/ 
observations made by the Committee. 

(i) The Committee orally examined the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, Town 
& Country Planning Department in respect 
of implementaiion of recommendations/ 
observations made by the Committec in its 

Report. 

(ifi) The Committee orally examined the 
Financizl Commissioner & Principal 

Secretary 10 Governiment, Hacyana, Power 

Department in respect of implementation of 
recommendations/observations made by the 
Committee in its Report. 

No business could be transacted for want of 

quorum. 

No business could be transacted लि want of 

quorum, 

The Committee considered/scrutinized the . 

Supplementary Estimates for the year 

2005-2006 & oraily examined the 
representatives of the Finance Department 
concerned आएं approved the Demands. 

No business could be transacted for want of 

quorum. 

The Committee passed the Condolence 

resolution placing on record deepsense of grief 

& sorrow on the sad demise of Ch. Bansi Lal 

Ex. Chief Minister. Haryana. 

No business was transacted लि want of quorum. 

BN
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L Meeting held at places other than Chandigarh, 

" Sr.No. Date of meeting Place of Meeting 

o 2. . _ 3 . 

1. 25-5-05 Parliament House, New Delhi. 

2. 30-6-05 Parliament House, New Delhi. 
3. 20-8-05 - PWD(B&R) Rest House, Gurgaon. 

" 4 30-9-05 " AtFaridabad 

5. 27-10-03 " AtFaridabad _ 

6. 28-10-05 Rest House, Gurgaon. 

7. 3-12-05 ) At Sirsa 

T8 41205 . * AtSirsa _ 
9. 28-12-05 At Nilokheri 

10. 5-i-06 At Sirsa 

11. 6-1-06 At Sirsa 

12. 1-6-06 PWD(B&R) Rest Hoose, Gurgaon. 

13.. 27-1-06 At Hodel. 

14. 19-1-06 Haryana Bhawan, New Delhi 

15. 20-1-06 Mahaboob Nagar (Andhra Pradesh) 

16. 23-1-06 Nalgonda, Andhra Pradesh 

17. 17-2-06 Haryana Bhawan, New Delhi 

3}
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COMMITTEE ON THE WELFARE OF SCHEDULED CASTES, 
‘_ SCHEDULED TRIBES AND BACKWARD CLASSES. 

The Committee on the welfare of Scheduled Castes, Scheduled Tribes and 

Backward Classes for the year 2005-2006 was constituted as a result of the mation 
passed by the Haryana Vidhan Sabha in its sitting held on 21st March, 2005 authorized 
the Hon’ble Speaker 10 nominate the member ए पीठ committee and also appoint the 
Chairperson ए Committee. Shri Udai Bhan, MLA was appointed as a Chairperson of 
the Committee by the Hon’ble Speaker on 5th April, 2005. 

The names of the Members of the Committee and number of meetings attended 

by each of them out of the total number of S0 meetings held during the period under 
review are given below:-— 

Sr.  Name of Member - Number of 

No. mestings 

attended 

1. Shri Udai Bhan, MLA | 47 
2. छा Amir Chand, MLA 6 

3. Shri Diju Ram,MLA 35 
4: 'Shri Ram Kishan Fauji, MLA 41 

5. S8hri Devender Kumar Bansal, MLA 41 

6. Smt. Raj Rani Poonam, MLA 47 

7. Shri Hari Ram, ML A 42 

-8. Shri Balwant Singh Sadhaura, MILA 44 

9. Shri Bachan Singh Arya, MLA T 39 

*  Shri Dilu Ram, MLA resigned from the membership of the Committee w.c.f. 
14th January, 2006 on his appointment as Parliamentary Secretary. 

3 
- 3, Ly

 

'
y



s
 N 

43 

Meetings held and Business transacted 

The details showing the dates of meetings, the number of Members present and 
business transacted at each meeting are given below :- 

Sr. Date of meeting 
No. 

Number of 

Members 

Present 

BusinessTransacted 

1 2 

L
 

3. 4 

1. 12th April, 2005 

2. 19th April, 2005 

e 

3. 26th April, 2005 

4. 3rd May, 2005 

[ 

5. 10th May, 2005 
i 

i 

6. 17th May, 2005 

7 
=0
3 

The Commiittee passed a condolence resolution 

on the sad demise of Sh. 0.0, Jindal, Power 
Minister, Haryana, Sh. Surender Singh, 

Agriculture Minister, Haryana - and 

Sh. T.S.Chauhan, Pilot. - 

Welcome address to the Commitiee by Deputy 
Secretary. The Chairpersen thanked the 

Hon.Speaker for nominating him as a 

chairperson of this important Committee. The 
Committee discussed the question of selection 
of Departments and decided that final decision 
would be tzken पा next mee__tin‘g. 

i) consideration of papers.placed before the 
Committee. 

ii) The Committee discussed the question of 

selection of Department,and decided पाता, 
final decision would be taken.in next 

meeting. 

Selection of Departments/Corporations for its 

examination. 

Oral Examination of the Director Welfare of 
Scheduled Castes, Backward Classes 

Department, Haryana in respect of 
implementation of reservation policy and the 
action taken regarding recouping of backlog and 

the implementation of Welfare Schemes for 

Scheduled Castes, Backward Classes 
Departmeat. 

i) Consideration of paper placed before the 

Committee. 

ii) The Committee partly scrutinized of the 
material received from the Financial 

Commissioner and Principal Secretary to 

Governmeni, Haryana, Cooperation 

Department in respect of implementation of 
recommendations/observations as contained



रथ ] - . - 

in the 28th Report of the Committee 
concerning the HAFED. 

7. 24th May, 2005 . 7 The Committee resumed scrutiny of the material 

re;c_ci_v_'"ed from the Financial Commissioner 270 ' 
Principal Secretary to Government, Haryana, 

Cooperation Department in respect of 

- implementation of recommendations/ 
. Cbservations as contained in the 28th Report of 

the Committee concerning the HAFED. 

8. 31st May, 2005 . . 8 (i) The Committee scrutinized of the material 

received from the Financial Commissioner 
and Principal Secretary 1ए Government, 
Haryana, Cooperation Department in 
respect of implementation of 
recommendations/observations as contained 
in the 28th Report of the Commitiee 
concerning the Haryana State Cooperative 

‘Land Development Bank(HSARDB), and 

decided to orally examine the 

representatives of the Government in one 
of its subsequent meetings. 

" (ii) The Committee decided to hold meetings 

-at Himachal Pradesh W.e.f. 22nd June 10 

29th June, 2005 

9. Tth June, 2005 9 (i) Consideration of papers placed before the 

i o - 

10.. , 28th June, 2005 . 8 

' Committee 

(i) Oral Examination of the representatives of 

the Cooperation Department in respect of 

implementation of recommendations/ 
observations as contained in the 28th Report 

of the Committee concerning the Haryana 
State Cooperative Land Development Bank 
Limited and HAFED. 

(i) The Committee scrutinised the material 

received from the Commissioner & 

Secretary to Government Haryana, Urban 

Development Department in respect of 

implementation of recommendations/ 

observations as contained in the 28th Report 

of the Committee concerning the Urban 
Development Department{Local Bodies 

Départment).



का
 

45 

4 

[1. 30th June, 2005 

12. Sth July, 2005 

13. 12th July, 2005 

14. 19th July, 2005° 

15. 26th July, 2005 

हा) The Committee decided 1o hold meeting on 

30th June, 2005 at Shimla. 

The Committee partly scrutinized the material 
received from the Financial Commissioner & 
Principal Secretary to Government Haryana, 
Heme Department in respect ए implementation 
of recommendations/observations 85 contained 
in'the 28th Report of the Committee concerning 
the Home Department (Police Department). 

‘The Committee scrutinized the material 

received from the Financial Commissioner & 

Principal Secretary to Government Haryana, 

Home Department in respect of implementation 
of recommendations/observations as contained 

in the 28th Report of the Committee concerning, 
the Home Department {(Police Department), 

Postponement of Oral Examination of the 

Financial Commissioner & Principal Secretary 
to Government, Haryana, Urban Development 
Department (Local Bodics) in respect of 

implementation of recommendations/ 

observations as contained in the 28th Report of 
the Committee concerning the Urban 

Development Department {(Local Bodies 

Department), 

(i) Consideration of papers placed before the 
Committee. 

(i) Oral Examination of the Financial 

Commissiener & Principal Secretary to 

Government, Haryana, Urban Development 

Department (Local Bedies) in respect of 

implementation of recommendations/ 

observations as contained in the 28th Report 

of the Committee concerning the Urban 

Development Department (Local Bedies 
< Department). 

(i) The Committeedecided to hold meetings in 
Rajasthan State w.e.f. 3rd August to 13th 

August, 2005, 

The Committee vesumed the scrutiny of the 

material received from the Chief Administrator 
HUDA, Haryana, in respect of implementation: 

of recommendations/observations as contained
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in the 28th Report of the Committee concerning 

the Haryana Urban Development Authority. 

16. Ist August, 2005 S (1) Consideration of papers placed before the 

. Committee. 

(i1} The Committee scrutinized पीट material 

received from the Chief Secretary to 
u Government Haryana, Revenue Department 

in respect of implementation of 

recommendationsfobservations as contained 
in the 28th Report of the Committee 
concerning the general recommendations 
reservation in premotion in Class 1 & पा 

/ Posts. 

(iii} The Committee decided 10 postpone visit/ 
meeting of Rajasthan State including 

meeting at New Delhi w.e,f अत to 12th 
। August, 2005. 

17. 9th August, 2005 9 Oral examination of the Financial 

. Commissioner and Principal Secretary to 

L Government, Haryana, Education Department 

‘- in respect of non-supply of material regarding 
' general working of Education Department. 

18. 16th August, 2005 8 The Committee partly scrutinized of the 

' material received from the.Commissioner & 
Secretary to Government Haryana, Public 
Works (B&R) Department in respect of 

implementation of recommendations/ 

observations as contained in the 28th Report of 
the Committee concerning the Public Works 

. (B&R) Department. 

19. 23rd August, 2005 ~ 9 The Committee scrutinized of the material 

reccived from the Commissioner & Secretary 

to Government Haryana, Public Works (B&R)- 

Department in respect of implementation of 
trecommendations/observations 85 contained in 

the 28th Report of the Committee concerning 

the Public Works (B&R) Department. 

20. 30th Angust, 2005 , 9 The Committee partly scrutinized of the 

material received from the Financial 

Commissioner & Principal Secretary to 

Government Haryana, Power Department पा 

respect of implementation of recommendations/ 

observations as contained in the 28th Repaortof 

the Committee concerning HPGC, HVPNL
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21. 6th September, 2005 

22. 13th September, 2005 

23. 20th September, 2005 

24, 29th Scptember, 2005 _ 

25. 5th October, 2005 

9 

पु . 

8 

9 

9 

(i) The Committee resumed scrutiny of the 

material received from the Financial 

Commissicner & Principal Secretary to 

Government, Haryana, Power Department- 

in respect of implementation of 

recommendations/cbservations 85 contained 

in the 28th Report of the Committee 
concerning HPGC, HVPNL. 

(ii} Consideration of papers placed before the 

Committee. 

The Committee party scrutiny of the material 

received from the Financial Commissioner & 
Principal Secretary to Government, Haryana, 
Power Department in respect of implementation 
of recommendations/observations as contained 
in the 28th Report of the Committee concerning 
HPGC, HVPNL. 

The Committee resumed scrutiny of the material 

received from the Financial Commissioner & 

Principal Secretary to Government, Haryana, 
Power Department inrespect of implementation 
of recommendationsf/observations as contained 

in the 28th Report of the Committee concerning 
HPGC, HVPNL. 

The Committee parly scrutinized the material 
received from the Financial Commissioner & 

Principal Secretary to Government, Haryana, 
Industrial Training and Vocational Education 

Department in respect of implementation of 
recommendations/cbservations as contained in 

the 28th Report of the Committee concerning 
the Industrial Training and Vocational 

Edecation Department. 
rr 

The Committee resumed scrutiny the material 
-received from the Financial Comimnissioner & 

Principal Secretary to Government, Haryana, 
Industrial Training and Vocational Education 

Department in respect of implementation of 

recommendations/cbservations as contained in 

the 28th Report of the Committee concerning 

the Industrial Training and Vocational 
Education Department.
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26.. 11th October, 2005 9 

27.. 18th October, 2005 .. 9 

28." 25th October, 2005 9 

के ८. 7 + 

29. 31st October, 2005 9 
e 

) 

5 

30. 7th November,2005 ' 7 

oo कर Rl की f 

4 

31. 8thNovember,2005 5 

The Committee partly scrutinized the material 

received from the Financial Commissioner and 

Principal Secretary to Government, Haryana, 

Education Department regarding general 

working of Education Department (Higher 
Education). 

(i) Consideration of papers placed before the 
Committee. 

(i) Oral Examination of the Financial 
Commissioner and Principal Secretary to 

Government, Haryana, Education 

" Department, in respect of non supply of 
material regarding general working of 
Education Department, Haryana Secondary 
Education & Primary Education. 

(iif) The Committee decided to Visit the States 

of Himachal Pradesh and Jammu & Kashmir 

w.e.f. 7th November to 12th November, 

2005, T न पाए 

The Committee partly scrutinized the material 
received from the Financial Commissioner and 
‘Principal Secretary to Government, Haryana, 

Education Department, regarding general 

working of Education Department (Higher 
Education) . . : 

The Comnittee party scrutinized the material 
received from the Financial Commissioner and 
Principal Secretary to Government, Haryana, 

Education Department, regarding general 
working of Education Department (Higher 
Education). 

The Committee party scrutinized the material 
received from the Financial Commissioner and 
Principal Secretary to Government, Haryana, 
Education Department, regarding general 
-working of Education Department (Higher 
Education). 

The Committee partly scrutinized the material 
received from the Financial Commissioner and 
Principal Secreiary to Government Haryana 

"Education Department regarding general 
working of Education Department (Higher 
Education).
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33 

34. 

35, 

36. 

37. 

38, 

39. 

. 9th November, 2005 

10th November, 2005 

12th November, 2005 

16th November, 2005 

22nd November, 2005 

29th November, 2003 

6th December, 2005 

28th December, 2005 

पा
 

The Committee partly scrutinized the material 

received from the Financial Commissioner and 

Principal Secretary to Government, Haryana, 

Education Department, regarding general 

working of Education Department (Higher 
Educaiion). 

The Committee partly scrutinized the material 

received from the Financial Commissioner and 

Principal Secretary to Government, Haryana, 

Education Department, regarding general 

working of Education Department (Higher 

Education). 

The Committee partly scrutinized the material 

received from the Financizl Commissioner and 

- Principal Secretary to Government, Haryana, 

Education Department, regarding general 

working of Education Department (Higher 

Education). 

The Committee scrutinized the material 

received from the Financial Commissioner and 

Principal Secretary to Government, Haryana, 

Education Department, regarding general 

working of Education Department (Higher 

Education). - 

The Committee scrutinized the material 

received from the Commissioner and Secretary 

to Government, Haryana, PWD{Public Health) 

Department, regarding general working of PWD 

(Public Health) Department. 

जाट Committee resumed scrutiny of the material 

received from the Commissioner and Secretary 

to Government, Haryana, PWD(Public Health) 

Department, regarding general working of 

PWIXPublic Health) Department. 

The Committee resumed scrutiny of the material 

received from the Commissioner and Secretary 

to Government, Haryana, PWD(Public Health) 

Department, regarding general working of 

PWD(Public Health)Department. 

The Committee resumed scrutiny of the ‘maten'a'l 

received from the Commissioner and Secretary 

to Government, Haryana, PWD(Public Health)
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Department, regarding general working of FWD 
(Public Health) Department. 

! 

40. 3rd January, 2006 8 (i} Consideration of paper placed before the 

’ . Committee. 
] 

(ii) The Committee resumed scrutiny of the 
material received from the Commissicner 

and Secretary to ~ Government, 
Haryana PWD (Public Health) Department, 

regarding general working of PWD(Public 

i ., Health) Department. 

(iti) The Commitice decided to Visit the States 

of Andhra Pradesh and Tamilnadu w.e.f. 

19th January to 15 February, 2006. 

(iv) Confirmation of Proceedings. 

41. 10th Janvary, 2006 9 (i) The Committee scrutinized of the material 

LS 7% reccived from the Commissioner and 

. ot N Secretary to Government, Haryana, 

o PWD(Public Health) Department, regarding 
i?" general working of PWD (Public Health) 
N Department. 
A 
% (ii) Consideration of papers placed before the 

) Commitiee. 

42. 24th January, 2006 8 The Commiitee resumed scrutiny of the material 

' . received from the Comsmissioner and Secretary 
- ! . to Government, Haryana, PWD(Public Health) 

Department, regarding general working’of 

PWD(Public Health) Depariment. 

43, 315 January, 2006 8 (i) Consideration of papers placed before the 
Committee. - ' : 

{ii) The Committee resumed scrutiny of the 

material received from the Commissioner 
and secrefary 10 Government, Haryana, 

PWD{(Public Health) Department, regarding 

. general warking of PWD{Public Health) 

Department. 

'44." 3rd February, 2006 7 The Commitiee parily scrutinized the material 
T, received from the Financial Commissioner and 

Principal Secretary to Government, Haryana, 

R . Power Department, regarding general working 

पा *! 1 व e AT of Uttar Haryana Bijli Vitran Nigam.
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45. 8th February, 2006 7 ° (i) The. Committee scrutinized the materiat 
" received from the Financial Commissioner 

-, and Principal Secretary to Government, 
s~ . ., Haryana, Power Department, regarding 

e - general working of Uttar Haryana Bijli 
il - Vitran Nigam. 

el " (ii) The Commiltee decided to hold its meetings 

R B on every Wednesday. 

46. 15th February, 2006 8 (i) Ora! Examination of the Financial 
Commissioner & Principal Secretary to 

" Government, Haryana, Home Depariment 

v in respect of implementation of 

recommendations/observations as contained 

in the 28th Report of the Committee 

corcerning the (Police) Home Department. 

(iiy Oral Examination of the Financial 
Commissioner & Principal Secretary to 

Government, Haryana, Public Works 

"+ " (B&R) Department in respect of 
= implementation of recommendations/ 

observations as contained in the 28th Report 

) + of the Committee concerning the Public 
ः Works (B&R) Department. 

47. 22nd February, 2006 6 (f) Consideration of papers placed before the 

’ Committee. 
4 H 

(ii) Postponement of Oral Examination of the 

Financial Commissioner & Principal 
Secretary to Government, Haryana, 

_ Industrial Training and Vocational 
Education Departiment and Orazl 
Examination of the Financial Commissioner 

& Principal Secretary to Government, 

Haryana, Town and Country Planning 

' Department in respect of implementation of 

'+ recommendations/observations as contained 

** in the 28th Report of the Committee 
' concerning the Industrial Training and 

Vocational Education Department and 

- Town and Couniry Planning Department. 

48. 27th February, 2006 6] Postponement of QOral Examination of the 

" Financial Commissioner & Principal Secrelary 

to Government, Haryana, Industrial Training 

and Vocational Education Department and Oral
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49. 8th March, 2006 6 

50. 29th March, 2006 5 

Examination of the Financial Commisstoner & 

Principal Secretary to Government, Haryana, 

Town and Country Planning Department in 

respect of implementation of recommendations/ 

observations as contained in the 28th Report of 

the Committee concerning the Industrial 

Training and Vocational Education Department 

and Town and Country Pianning Department. 

(i) Censideration of papers placed before the 

Committee. ; 

(ii) The Committee drafted and finalized 28th 

Report of the Committee for the year 

2005-20006. 

(iii) Confirmation of Proceedings. 

The Committee passed a condolence resolution 

on the sad demise of Ch. Bansi Lal, former 

Union Defence, Transport and Railway Minister 

and Chief Minister of Haryana. \ 

Report Prescnted 

The Committee presented the Twenty Ninth Report एव the Committee दि the 

year 2005-2006 10 the house on 24th March, 2006. दी 

Procecdings 

A record of the proceedings of the Committee has been kept in the Haryana 

Vidhan Sabha Secretariat.
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COMMITTEE ON GOVERNMENT ASSURANCES 

The Commitiee on Government Assurances for the year 2005-2000 consisting 

of nine Members was n_omin*ated_by thé Speaker Haryana Vidhan Sabha on 

5th April, 2005 vide notification No.CB/A-1/2005-2006/34 dated 5th April, 2005 
..... 

Chairperson of the Committee 
A 

1The Committee held 49 meetings during the period under review, 

The name एव the members and number of meetings attended by each af them are 
shown in the following table :- 

Sr.  Namé of the Members ' . Number of 
No. -, ' _ meetings 

_ attended 

1. Shri Sukhbir Singh Rohat, MLA - 36 

i 2. Shri Dharambir, MLA Y r,.31 

. | 3. ShriSomvirgingh, MIA R v &%’Yzg)}é.,’-’;__m,..uz._ P 
" > 4. Shri Bharat Singh Chhokar, MLLA o s N _"31}_‘--{ 

- 45. Shr _S'ul:x__t'c‘.i_'“sfi,”"“@,_!and MEA - 7 T e '.. l‘il#}.‘i?z N 

' नह. Shri Anil Thdkar: MLA 117 है U 
7. Shri Kulvir Singh, MLA : . 22 

8. -Shri Sat"v'iludcr Singh, MLA 44 

9, Smt-.-;Rek-},.la Rana, MLA . 31 7 

SPECIAL INVITEE ‘ , } 
कक,  Shri Naresh Yad’av._'MLA 37 

* -Shri Anil Thakar, MLA resigned from the Membership of the Commiitiee w.¢ 1. 
14th January, 2006 vide this Secretariat notification No. CB-A/1/2005-2006/8 
dated 16th Januvary, 2006. 

रू Shri Naresh Yadav, MLA was nominated as-Special Invitee of the Committee 
w.e.f.28-4-2005 vide this Secretariat notification No. CB-A/1/2005-06/37, dated 

29th April, 2005, 

Meetings held and Business Transacted
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The details showing the dates of meetings held, the number of Members including 

Special invitee present and business transacted at cach meeting are given below :— 

12th July, 2005 

Sr. Date of meetings Number of BusinessTransacted 

No. Members 
including 

Special 

Invitees 

Present 

1 2 3 4 . 

1. 19th April, 2005 9. Condolence resolution passed by the Committee 

regarding untimely and tragic death of Shri 

Surinder Singh, and Sh. O.P. Jindal, Minister 

for Agriculture and Power, Haryana 

respectively. 

2. 26th April, 2605 8 Under Secretary, Haryana Vidhan Sabha 

explained the scope and functions of the 

_ Committec to the Members on behalf of the 

Secretary, Haryana Vidhan Sabha. 

3: 4th May, 2005 8 Scrutiny of the Statement of assurances given 

by the Ministers on the floor of the House during 

the Session held in the month of February, 2004. 

' 4. 9th May, 2005 5 Sc"r"utiny of the Statement of as‘-suranccs given 

by the Ministers on the floor of the House during 

the Session held in the month of February, 2004. 

5. 17th May, 2005 2 No business was transacted for want of quorum. 

6. 24th May, 2005 7 Scrutiny of the Statement of assurances given 

by the Ministers on the floor of the House during 

the Session held in the month of February, 2004, 

7. 30th May, 2005 5 Scrutiny of the Statement of assurances given 

) by the Ministers on the floor of the House during 

the Session held in the month of February, 2004 

8. 28th उपाए, 2005 9 Scrutiny of the Statement of assurances given 

: by the Ministers on the floor of the House during 

the Session held in the month of February, 2004. 

N 
9. 5th July, 2005 10 Scrutiny of the replies received from the various 

Government Departments in regard to the 

implementation of the cutstanding assurances 

as containgd in its 34th Report. 

10. 10 (i) Communication received from Karnataka 

Legislative Assembly, placed before the 

Committee and the Committee acceded to 

5 B
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4. 

13, 

14, 

15. 

16. 

17. 

18. 

. 19th July, 2005 

26th July, 2005 

2nd August, 2005 

9th August, 2005 

[7th August, 2005 

23rd August, 2005 

30th August, 2005 

—~ 

6th September, 2005 

10 

10 

10 

8 

the request for holding of the meeting with 
5 courniter-part 

(ii} Scrutiny of the replies received from the 

Industries Department in regard to the 
implementation of the outstanding 

assurances as contained छा its 34th Report. 

* Scrutiny of the Statement of assurances given 

by the Ministers on the floor of the House during 
the Session held in the month of June, 2004. 

Scrutiny of the Statement of assurances given 
by the Ministers on the floor of the House during 
the Session held in the month of Tune, 2004. 

(i) Paper placed before the Commitice. 

(i) Scrutiny of the replies received from the 

various Government Departmentsin regard 
to the implementations of the outstatnding 

assurances as contained का उ5 34th Report 

(i) Paper placed before the Committee. 

(i} Scrutiny of the replies réceived from the 

Power Department ingregard to the 

implementation of the outstanding 

assurances as contained in its 34th Report. 

Scrutiny of the replies received from the Animal 

Husbandry Department in regard to the 
implementation of the outstanding assurances 

as contained वा its 34th Report. 

Scrutiny of the replies received from the various 
Government Departments in regard to the 
implementation of the outstanding assurances 

as contained in its 34th Report. 

"The Committec Postponed the oral Examination 

एव Power Department because of the replies of 
material was received from the department at 

the time of meeting. 

(i) Paper placed before the Committee. 

(ii) The Committee decided to undertake a study 

tour to the State of Goa, Kerala and 

Maharashira w.e.f. 2nd October, 2005 10 

10th Gcetober, 2005.
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19. 12th September, 2003 10 The Committee orally examined the 

' representatives of the Public Health Department 

in regard to the implementation of the 

outstanding assurances as contained in its 

34th Report. 

20. 19th September, 2005 7 Scrutiny of the replies received from the Public 

- Health., Department in regard to the 

implementation of the outstanding assurances 

: as contained in its 34th Report. 

21. 270 September, 2005 7 Scrutiny of the replies received from the Public 

' - Health Department in regard 1o .the 

implementation of the outstanding assurances 

: as-contained in its 34th Report. 

22, झा Qctober, 2005 9 The Committee framed the Questionnaire to be 

(Haryana Bhawan, discussed with Sister Committees एव Goa, 

New Delhi) Kerala and Maharashtra State Legislaturc. 

23. 3rd Qctober, 2005 4, The Chairman, Committee on Government  + 

- (Panjim) s _ 4. . Assurances, Goa Legislative Assembly,: ¢ 
E 1 

. welcomed the Committee on Government _ 

Assurances of Haryana Vidhan Sabba onits visit { ¢ 7 

S उप हे का प कट के पं 0 Goa and thereafter-discussed the matter of 4 

‘"' common interest "४ 

24, 5th October, 2005 4, The Chairman, Committee on Government 

(Trivindrum) Assurances, Kerala Legislative Assembly, 

welcomed the Haryana Committee on 

Government Assurances on its visit to Kerala 

and thereafier discussed the matter of common 

. interest. 

25. 6th October, 2005 oy “The Committee reviewed discussion held with  । 

. (Kanyakumari) the Sister Committee of Kerala Legislative 

1 ' Assembly, 

26. 10th October, 2005 ... 4 The Secretary, Maharashtia State Legislature, 

(Mumbai) . Council Welcome the Committee on 

Government. 

27. 110 Qctober, 2005 8 The Committee reviewed discussion held with 

(Haryana Bhawan, the officers of Maharashtra Legislative Council. 

Nev  Jelhi) 

* 28.* 18th October, 2005 9 Scrutiny of पीट Statement of assurances given 

by the Ministers on the floor of the House during 

" the Session held in the month of September, 

2004.
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209, 25th Qctobeér, 2005 10 Scrutiny _of the Statemént of assurances given 

- i by the Ministers an the floor of the House during 
) ' - the Session held in the month of December, 

i . 2004: 

30. 315 October, 2005 10 Scrut:iény of the replies received from the Public 
(Haryana Bhawan, * ' ‘Health Department, Haryana in.regard to the 

New Delhi) T - implementation of the outstanding assurances 
“given by the Ministers on the floor of the House 

' during फिट Session held in the month of June, 
2004 

31. ‘3rd November, 2005 6 - Scrutiny of the replies received from the Public 
- i ’ Health- Department in regard (0. the 

-implementation of outstanding Assitances 
- given by the Ministers on the floor of the House 

. + during the Session held in the month एव 

February, 2004. ' P 

32. 8th November, 2005 8 Scrutiny एव (एड replies received from the Public 

Health Department in regard to the 

- implementation of outstanding Assurances 
given by the Ministers on the floor of the House 

during the Session held in the month. of 

February, 2004, 

33.. 14th November, 2005 6. The Committee orally examined the 

- representatives of the Power Departiment पाए 
" regard to the implementation of the culstanding 

3 assurances as contained in its 34rd Report. 

34, 22nd Naveémber, 2005+ 9 (i) Paper placed before the Committee. 

{ii) Scrutiny of the replies received from the 

Power Department in regard to- the 
implementation of the outstanding 
.assurances as contained in its 34th Report. 

35. 30th November, 2005 ‘9 - - Scrutiny of the replies received from the Power 

ः ‘Department in regard to the implementation of 
the outstanding assurances as contained in its 

s 34th Report. i - 

36. 6th December,2005 < 9" Scrutiny एव the replics received from the Power 
Department in regard to the implementation of 

the outstanding assurances as contained in its 

34th Report : 

37. 27th ए८०६प्रा०टा, 2005 G Serutiny of the replies received from the Power 

* Department in regard to the implementation of
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38. 3rd January, 2006 

39. 10th January, 2006 

49, 250 January, 2006 

41. IstFebroary, 2006 

42, 7th February, 2006 

43. 10th February, 2006 
(Haryana Bhawan, 

New Delhi) 

44, 14th February, 2006 

45. 215 February, 2006 

46, 28th February, 2006 
PR IS 

the outstanding assurances as contained in its 

34th Report and March Session, 2003. 

Scrutiny of the replies received from the Power 

Department in regard to the implementation of 

the outstanding assurances relating to the March 

and September Sessions; 2003. 

Scrutiny of the replies received from the various 

Government Departments in regard to the 

implementation of the outstanding assurances 

as contained in its 34th Report. 

Scrutiny of the replies received from the 

Revenue Department in regard to the 

implementation of the outstanding assurances 

relating (0 February Session, 2004. 

(i) Scrutiny of the Statement of assurances 

given by the Ministers on the floor of the 

house during the Session held in the month 

of March, 2005. 

{ 1) The Committee also decided to hold its 

own meeting at Haryana Bhawan, New 

Delhi on 10th February, 2006 at 2.30 p.m. 

Scrutiny of the Statement of assurances given 

by the Ministers on the floor of the House during 

the Session held in (एड month of March, 2005. 

Scrutiny of the replies received from the various 

Government Departments in regard to the 

implementation of the outstanding assurances 

relating to February Session, 2004. 

The Committee Scrutinized the outstanding 

assurances as contained in the'34th Report of 

the Committee. 

(i) Confirmation of Proceedings. 

(ii) The Commi_{tec partly drafted the 35th 

Report of the Commitiee on Government 

Assurances for the year 2005-2006. 

(1) The Committec partly drafted the 35th 

Report of the Committee on Government 

Assurances for the year 2005-2006. 

. ¢ (ii} Confirmation of Proceedings
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47.. 8th March, 2006 6 The Committee drafled and finalized the 35th 

Report of the Committee on Government 
Assurances for the year 2005-2006. 

48. 29th March, 2006 3 . 'Naobusiness was transacted for want of quorum. 
(Haryana Bhawan, 

New Delhi) 

49, 30th March, 2006 2 No business was transacted for want of quorum. 

(Jaipur) 

The details of the meetings held at places other then Chandigarh are as 

under :(— 

Sr. No. -D'a_-_—__——__'_-_—__—__-te Place ] 

1 1st October, 2005 Haryana Bhawan, New Dethi 

2. 3rd October, 2005 " Paajim. 

3. 5th October, 2005 Trivendrum % 

4. Gth October, 2005 ~ Kanyakumari हि 

5. 10th October, 2005 Mumbai v 

6. 1lth October, 2005 Haryana Bhawan, New D\'"_e"l]:hi 

7. 31st Octobc'r,'EOOSl Haryana Bhawan, New एफ 

8. 10th February, 2006 ' H'aryana‘Bhawan, New De“"l.hi न 

- 9 29th.-March, 2006 Haryana Bhawan, New Delhi 

10. 30th March, 2006 _10. 30thMarch,2006  Japur . 00000 Jaipur 

Report Presented 

The Committee presented its 35th Report for the year, 2005-2006 to the House 

on 24th March, 2006. 

Proceedings 

A record of the proceedings of the meetings of the committee has been képt in 

the Haryana Vidhan Sabha Secretariat. .
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COMMITTEE ON SUBORDINATE LEGISLATION 

The Committee consisting of 8 Members of the Haryana Vidhan Sabha 

(including the Advocate General) was nominated by the Hon’ble Speaker on the Sth 

April, 2005 and was notified in the officiil Gazette vide Notification No.HVS/SLC/1/ 

2005-06/25, dated 5th: April, 2005. ' 

Shri Mange Ram Gupta was appointed as the Chairperson of the Committee by 

the Hon’ble Speaker. 

The Commiltee held 47 mcet'ings!durl"ng the period under Review, _ 

The names of Members and number एव meetings attended by cach of them घाट ) 

shown in the following Table:— 

Sr. Name of the Members Number of 

No. ' meetings 
attended 

1, Shri Mange Ram Gu‘pta, MLA Chairperson 47 

2. Shri Nirmal Singh, MLA Member | 7 

3. Smt. Anita Yadav, MLA Member 46 

*4, Smt, Meena Rani, MLA Member 35 

5. Shri Dura Ram, MLA Member 39 

6. Shri Harsh Kumar, MLA 2 Member 42 

7. * Shri Dinesh Kaushik, MLA Member 31 

_ 8 AdvocmeGeneral ~~  Member 0020 NI Member NIL 

* Resignation from the Membership of the Committee was accepted by the Hon’ble 

Speaker w.e.f. 140 January, 2006 (A.N.) on being appointed as Minister of 

State, Haryana, vide notification No. HVS-SLC-1/2005-06/14, dated 16th 

January, 2006. 

Rules Scrutinized 

The Committee scrutinized the following Rules :- 

.1. The Haryana Municipal {Sanitation and Public Health) Bye-laws, 1976 framed 

under the Haryana Municipal Act, 1973. रो 

2. The Punjab Ayurvedic and Unani Practitioners (General) Rules, 1964 framed 

under the Punjab Ayurvedic and Unani Practitioners Act, 1963, 

3. The Punjab Minor Mineral Conc_e'ssion Rules, 1964 framed under the Mines 

and Minerals (Dévelopment and Regulation) Act, 1957.
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Meetings held and Business Transacted 

. -Thedates and the meetings, the number of Members and the Business transacted 

at each meeting are given below . — 

Sr. Date'of meéting Number of Business Transacted 

f No. ‘Members - 

Present Py 

1 2 3 1 न दे. ये A S S 4 

1. 8-4-2005 ः 4 Condolence Resolution on the sad and untimely 

demise .of Shri Om Parkash Jindal, Power 

Minister, Haryana & Shri Surinder Singh, 
- Agriculture Minister, Haryana on 315t March, 

- o 2005 in a helicopter crash at Gangoh near 
Sharanpur, Uttar Pradesh, 

2. 15-4-2005 - 57 Welcome Address by the Deputy Secretawry: 

3. 20-4-2005 . 7 - Selection of Rules for scrutiny. 

4. 27-4-2005 6 The Committee went through the provisions of 

" sections 200 and 214 of the Haryana Municipal 

Act, 1973. 

5. 2-5-2005 7 Scrutiny of the Haryana Municipal (S anitation 

and Public Health), Bye-Laws, 1976 framed 
‘under the Haryana Municipal Act, 1973. 

6. 12-5-2005 ' 6 - Resumption of scrutiny of the«Haryana 

Municipal (Sanitation and Public Heal th), Byc- 

oo Laws, 1976.framed under the Haryana 

- न Municipal Act, 1973. 

7.r 19-5-2005 : 5 Resumptiod of scrutiny of the Haryana 

Municipal (Sanitation and Public Heal th), Bye- 

Laws, 1976 framed under the Haryana 

Municipal Act, 1973. ’ 

8. 26-5-2005 . G Resumption.of scrutiny of the Haryana 

Municipal (Sanitation and Public heal th), Bye- 
Laws, 1976 framed under the the Haryana 

Municipal Aet; 1973, ¢+~ 

9, 3-6-2005 6 Resumption of scrutiny of*the Haryana 

Municipal (Sanitation and Public Health), Bye- 

. Laws, 1976 framed under the Haryana 

. Municipal Act, 1973.
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1 2 . 4 

10, 27-6-2005 

11. 5-7-2005 

- 

12. 6-7-2005 

13. 12-7-2005 

TRt 

R 

18 

14._19-7-2005 

15. 26-7-2005 
¥ 

16. 2-8-2005 - 

17, 9-8-2005 

q: 

Scrutiny of the Punjab Ayurvedic & Unani 
Practitioner’s (General) Rules, 1964 framed 
under the Punjab Ayurvedic and Unani 
Practitioners Act, 1903. 

Scrutiny of the Punjab Ayurvedi¢c & Unani 

Practitioner’s (General) Rules, 1964 framed 

undér the Punjab Ayurvedic and Unani 
Practioner's Act, 1963, 

Scrutiny of the Punjab Ayurvedic & Unani 
Practitioner’s {General) Rules, 1964 framed 

under the Punjab Ayurvedic and Unani 
Practitioner’s Act, 1963. 

1.The Committee intended to scrutinize the 

. ~Punjab Police Rules, 1934 as applicable to the 

'. State of Haryana framed under the Police Act, 
1861 and thercafter a request was also made to 
the States of New Delhi, Maharashtra, Tamil 

Nadu and West Bengal for obtaining copies of 
Police Rules of their States for comparative 

study by the Committee. 

2.Scrutiny of the Punjab Minor Mineral 
Concession Rules, 1964 framed under the Mines 
and Minerals (Development and Regulation) 

Act, 1957. - 
Resumption of scrutiny of the PunjabMinor 

Mineral Concession Rules, 1964 framed under 

the Mines and Minerals (Development and 

Regulation) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

‘Mineral Concession Rules, 1964 framed under 

the Mines and Minerals (Development and 

_-]_R_egul_atjon) Act, 1957. 

Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1564 framed under 

the Mines and Minerals (Deveopment and 

Regulation) Act, 1957. 

Resumption of scrutiny of पीट Punjab Minor 
Mineral Concession Rules, 1964 framed under 

“‘the Mines and Minerals {Development आए 
Regulation) Act, 1957. 

1
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, 19. 

20. 

+ 22. 

23. 

24, 

25. 

26. 

17-8-2005 

,23-8-2005 

~ 

29-8-2005 

. 5-9-2005 

2 

12-9-2005 

«अं 

19-9-2005 

29-9-2005 

5-10-2005 

10-10-2005 

1. Paper placed before the Commitiee. 

2. R'esumption of scrutiny of the Punjab Minor 

Mineral discussion Rules, 1964 framed 

under the Mines and Minerals 

(Development and Regulation) Act; 1957, 

.. Resumption of scrutiny of the Punjab Minor 
Mineral Concession Rules, 1964 framed under 
the Mines' and Minerals (Development and 

Regulation) Act, 1957. - - 

Resum'ptt'on of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed under 

the Mines and Minerals (Development and 

Regulation) Act, 1 957. 

Resumption of scrutiny of the Punjab. Minor 

Mineral Concession Rules, 1964 framed under 
the Mines and Minerals. (DéVelopment and 
Régulation) Act, 1957 8 

1. Paper placed before the Committee - 

2. Resumption of scrutiny of the Punjab Minor 
Mineral Concession Rules, 1964 framed 
under the Mines dAnd Minerals 

{Development and Regulation}-Act, 1957, 

‘Resumption of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed u__nder 

the Mines and Minerals (Development and 

"Regulation) Act, 1957. 

1. Paper placed before the Committee. 

2. Resumption of scrutiny of the Punjab Minor 

_'Mineral Concession Rules, 1964 framed 

under the Mines and Minerals 
(Development and Regulation) Act, 1957. 

. Rc.:s'u'mption of scrutiny of the Punjab Minor 
Mineral Concession Rules, 1964 framed under 

the, Mines and Minerals (Development and 
Regulation) Act, 1957, 

Resumption of scrutiny of the Punjnb Minor 

Mineral Concession Rules, 1964 framed under 

the Mines and Minerals (Development and 
Regulation) Act, 1957,



_______________________1*2—______—_—__——_——_—_——_—_¥
 3 4 

27 '.1'8"-"(10-_2”(}0_'5': 6 Rés-.u"mplion of scrutiny of the Punjab Minor 

Mineral Concession Rules, 1964 framed under 

the Mines and Minerals (Development and 

.Regulation) Act, 1957. 

28. 24-10-2005 L, 3 Resumption of scrutiny of the Punjab Minor 

T _ Mineral Concession Rules, 1964 framed under 

LRI : the Miries and Minerals (Development and 

.. , i Regulation) Act, 1957. 

3 :Serutiny of the replies received from the 

Govyerniment with regard to the observations/ 

recommendations made by फट Committee एप 

(९6 Punjab Ayurvedic & Unani Practitioners 

29. 3 1-10-2005 . 

o o (General) Rules, 1964 framed under the Punjab 

. ’ s Ayurvedic and Unani Practitioners Act, 1963. 

30. 7-11-2005 ' 5 1. Paper placed before the Committee. 

2. The Committee went through the replies 

. . . , , received form the Health and Ayurvedic 

. ' Department regarding the Punjab Ayurvedic 

*& Unani Practitioner’s (General) Rules, 

: .- .. 1964. 

31.. 14-11-2003 * & 1. Paper placed before the Committee. 

न 2" The Committee resumed the scrutiny ‘of 

o ' “ ., Teplies received from the Health and 

) ~ -Ayurveda Department regarding Punjab 

: . , _ &्पापट्तीट and Unani Practitioners 

. . \(General) Rules, 1964. 

32. 21-11-2005 ) 4 1. Paper placed before the Committee. 

_ O _2.0ral examination of the Financial 

W <. " _~Commissioner & Principal Secretary (0 

. ; T Government, Haryana, Health and 

Ayurveda Department. 

3. The Committee decided to hold पाई own 

. न ४» S रे 1 . meetings at Haryana Bhawan, New Delhi 

* - : r. _0on29th & 30th November, 200557 :' 

e R S . . . 

- 33..29-1 1-2005 "5 | The Committee watched the implementation of 

s o observations/recommendations of the 

' ' Committee made in its 34th Report. 
v R 

34, 30-11-2005° 7§ [ रस Committee watched the implementation 

TR न दन ४ पका पा, “3 of observations/recommendations of the 

T , ¢+ %  Committee madein its 34th Report.
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35, 5-12-2005 

] 

36, 27-12-2005 

7. 2-1-2006 

38. 9-1-2006 

39, 24:1-2006 

40. 31-1-2006 

) 

41. 8-2-2006 

5 

2. The Committee decided to orally examine 
the Departmental Representatives of the 
Mines and Geology Department, Haryana 

for non-supply of replies to the observations/ 

recommendations-of their Department. 

1. Paper placed before the Committec. - 

* 2, Confirmation of the proceedings. 

Oral examination of the Representatives of the 

Mines and Geology Department in respect of 
Punjab Minor Mineral Concessicn Rules, 1964. 

1. Paper placed before the Commitree. 

-2, The Committee decided to orally examine 

the Departmental Representatives of the 

Housing Department. 
. . i 

Oral examination of the Financial 

Commissioner and Principal Secretary {o - 

Government, Haryana, Housing Department 

regarding non-implementation of observations/ 

recommendations of the committee, made का 

respect of the Punjab Industrial Housing Rules, 

1956 as contained in its 33rd-34th Report. 

1. Paper placed before the Committee. 

2. Oral examination of the Financial 

" Commissioner & Principal Secretary to 

Government, Haryana Education and 

"* Language Department regarding non- 

implementation of recommendations/ 

observations of the Committee, made in 

respect of (I} the Haryana Affiliated 

Colleges (Security of Service) Rules, 1980 

and (II) the Haryana Affiliated Colleges 

(Security of Service) Rules, 1993 as 

contained in its 33rd-34th Report 

Discussion with the Financial Commissioner & 
Principal Secretary to Government, Haryana, 

Irrigation Department regarding interim reply 

of the Department to the recommendations/ 

_observations of the Committee, madein respect 

of Haryana canal and drainage Rules, 1976 as 

contained in its 32nd to 34th Report. 

. -1. Paper placed before the Committee.
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42. 14-2-2006 

43. 21-2-2006 

44, 28-2-2006 

45. 8-3-2006 

46. 29-3-2006 

47. 30-3-2006 ' पद 

2. The Departmental Representatives assured 

the Commitiee that the recommendations/ 
observations of the Committee made in 34th 
Report regarding the Haryana Municipal 

Drainage and Sanitation Bye-Laws, 1977 
will be implemented after following the due 

‘procedure of Law latest by 31st March, 
! "2006. On being pointed cut the departmental 

representatives further assured the 

Committee that the reply of the Government 

regarding obscrvations/recommendations of 
the Committee made on the Haryana 

Municipal (Sanitation and Public Health) 
Bye-Laws, 1976 will be supplied at an carly 

L date 

3, Confirmation of the proceeding. 

Qral examination of the departmenial 
represcntative (वी the Revenue Department, 

Haryana, in respect of the Haryana Public 

premises and Land (Evection and Rent 

Recovery) Rules, 1973. 

1. Paper placed before the Committee. 

2. Discussion with the Financial 

Commissioner & Principal Secretary to 
Government Haryana, Co-operation 
Department regarding non-implementation 

of recommendationsfobservations of the 

Committee, made in respect of Haryana 
Co-Operative Societies Rules, 1989. 

Drafting of 35th Report of the Committee on 
Subordinate Legislation for the year 2005-2006. 

Drafting and finalization of 35th Report of the 
Committee on Subordinate Legislation for the 

year 2003-2006. 

Condolence Resolution on the sad demise of 

Chaudhry Bansi Lal, former Chief Minster on 

29th March, 2006. 

The Committee examined its 35th Report which 

was presented (0 the House in March Session 

<4 2006. 



3\"‘ 67 

Mcetings at Places other than Chandigarh 

1६ Committee _hh__eId its meetings on the following dates and places : 

~ 1. SthJuly, 2005 Haryana Bhawan, New Delhi. 

2. oth hly, 2005 ' Haridwar. 

3 29th November, 2005 Haryana B'hawan, New Delhi. 

- 4. 30th November, 2005 Haryana Bhawan, New Delhi. 

5. =29¢h March, 2006 - Haryana Bhawan, New Delhi. 

6.0 30th March, 2006 Haridwar. 

_ Report Presented . o 

The Committee prcsented' to the House its 35th Report लिए the year 2005-2006 

00 the 2151 March, 2006, 

Proccedings ) 

A record of the proceedings of the Committee has been kept in the Haryana 

. Vidhan Sabha Seccretariat. दिए 
b नह - 

.&"T 

B 

A
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..COMMITTEE OF PRIVILEGES 

Under Rule 284 (1) of the Rules of procedure and conduct of Business in the 

Haryana Legislative Assembly, the Committee of Privileges was nominated on 

Sth April, 2005 (consisting of 10 members) by the Honble Speaker, vide Natification 

No._Pr‘iv-la'ZODSB'l, dated उप April, 2005, - 

Dr. Raghuvir Singh, MLA was appointed by the Hon"ble Speaker as Chairperson 

of the Committee. ' 

Dr. Raghuvir Singh, MLA resigned from the membership/Chairmanship of the 

Commitice of Privileges w.e.f, 13th January, 2006 on being elected as Speaker Haryana 

Vidhan Szbha. - 

. ' जि Anand Singh Dangi, MLA, 8 member of the Privileges Committee was 

nominated by the Hon'ble Speaker as Chairpérson of the Committee w.e.f. 23rd January, 

2006. 1 

The Committee held a total number of 50 meetings during the peried from 

April, 2005 to March, 2006 under review. The names of the Members and nnmbers of 

mectings attended by each of them are shown in the following table \— 

Sr.  Name of Members फायर  Numberof 

No. 
mectings 

attended 

1. Shri Raghuvir Singh, MLLA, Chairperson 41 

2. Shri Anand Singh Dangi, MLA 37 

- 3, Shri Shadi Lal Batra, MLA . 19 

4. Shri Ramesh Chander, MLA -~ 47 

5. _Mrs. Geeta Bhukal, MLA o 47 

6. Shri Ramcsh‘_-Kum'ar Gupta, हवा 45 

' 7. "झा Radhey Shyam Sharma, MLA 40 

8. . Shri Arjan Singh, MLA ‘ 45 

9. ‘Smt. Shakuntla Bhagwaria, MLA 38 

10. Shri Gain Ch,,and___'_____.__—___—___
___, MLA . 48 

i
 

A
%
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Meetings held and Business Transacted 

Sr. Date of meeting 
No. 

Members 

Present 

Business Transacted < 

1 2 3 
4 4 

1. 12-4-2005 

2. 20.4.2005 

9 The Privilege Committee places on record its 
deep sense of sorrow and grief on the sad and 

untimely demisé एवं Sh. Omparkash Jindal and 
Sh. Surender Singh, Ministers एव the Baryana 

State. {The Committee stodd in silence for two 

minutes as a mark of respect to the departed 
souls). The Committee resalve to send its 

heartfelt condolence to the members of the 

bereaved family and pray to Almighty for peace 

to the departed souls and decided to undertake 
the study tour to the State of Uttaranchal and 

hold meeting with the Sister Committee of 

; Uttaranchal Legislative Assembly at Dehradun 

on 20th April, 2005 at 4 P.M. and also hold its 
own meeting at Mussoorie on 21st April, 2005 

at 3 P.M. The Committee further decided 10 
undertake a study tour to पीट States of 
Tamilnadu, Andaman Nicobar Islands and West 

Bengal w.e.f. 28-4-2005 to 7-5-2005.The 

Committee also decided that the necessary 

permission in this regard be obtained from the 
Hon’ble Speaker and ‘other required 
arrangements be made well in time (0 avoid any 

inconvenience. 

The Dy. Secreia'ry, Uttranchal Legislature 

Assembly welcomed फिट Chairperson and 
members of visiting Committee on their 

reaching at Dehradun. The Dy, Secretary 

informed the Committee that the Sister 

Committee was not constituted in Uttranchal 

Legislature Assembly. He has further informed 
that Hon’ble Speaker, & Secretary arc -not 
available to attend the meeting due (o official 

work at present, 

The Commiltee discussed with the 

Dy. Secretary about the Privileges issues 

pending in their respective Legislative 

Assembly & ulso discussed the matters of 

common interest & other procedural matters. 

The Chairperson, Committee of Privileges 

Haryana Vidhan Sabha thanked the
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पर गा हे 

i 

6, 105.2005, 

4. 27.4.2005 - 

5: 3.52005 
IO T 

इक एल 

3 ek 

i 

o 

8. 2453005 + 
Lr 

न 

+, 10..,28.6.2005 

11. 5.7.2005 

"12. 7.7.2005 

हू 

7. 19.5.2005 -t 

Dy. Secretary for meeting and nice 
arrangements for their stay at Dehradun 

The Commitiee considered and discussed about 

" ‘the tour programme; form 28-4-2005 to Chenai, 
West Bangal, Port Blair & decided that it will 
be decided in the meeting of the Committee of 
Privileges 10 be held on 27-4-2005 at Haryana 
Vidhan Sabha, Chandigarh. 

Letter received from the Secretary, Tamilnadu 

Législative Assembly regarding arrangements 
of the Committee of Privileges of Haryana 

Vidhan Sabha was placed before the Committee 

& the Committee noted its contents and decided 

to hold its next meeting on 3-5-2005 

* The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

' its next meeting on 10-5-2005. 

' The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

, ; ह5 next meeting on 19-5-2005. 

- ‘The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

" "जाई next meeting on 24-3-2005 

« +The Committee partly discussed the scope and 

functions of the Committee and decided to hold 

its next meeting on 31-5-2005. ™ ! 

The Committee partly discussed the scope and 

functions of the Committee and decided to hold 

न, - its next meeting on 28-6-2005. 

The Committee partly discussed the scope and 

functions, the Committee decided to hold its 

" next meetings on 5-7-2005 at 11-30 A.M.at 

. 24, 31 May 2005 
- The Committee partly discussed the scope and 

Chandigarh & on 7-7-2005 at Haryana 
Bhawan, New Delhi. The Commiitee 
confirmed the proceedings of the committee 

held on 12, 20, 21, 27 Aprl 2005 आए 3,19 

functions of the Committes 

The Commiitee partly discussed the scope and 

functions of the Committee and decided to hold 

its next meeting on 12-7-2005 
«1
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1 2 4 

13. 

14.19.7.2005 - 

15. 

16. 

'12.7.2005 
1 

26.7.2005 

1.8.2005 

17. 9.8.2005 

18.16.8.2005 

. 23.8.2005 

- 30.8.2005 

. 1.9.2005 

2.9.2005 

. 7.5.2005 

9 

9 

9 

0 

9 लगा 

8 

The _Commit'tec partly discussed the scope and 

functions of the Committee and decided to hold 
its next meeting on 19-7-2005. 

The Committee partly discussed the scope and 

functions of the Committee. 

The Committee partly discussed the scope and 
function$ of the Committee.The Cammittee 
decided to hold its next meeting on 1st August, 

. 2005 at; 11.30 A.M. at Chandigarh and after. 

adjournment the Committee will proceed on 
tour ta. Ajmer, Chittorgarh,Udaipur, Mount, 

_Abu, Barmer, Jaisalmer, Jodhpur and Jaipur. 

Letter received from the Secretary Rajasthan 

Legislative Assembly, Jaipur regarding 
. con{irmation एव arrangements /reservation लि 

the Privilege Committee d_ukring its tour to 

Rajasthan, was placed before,'.-the Committee. 

The Committee noted the confents thereof. The 

Commiittée decided (0 postpone पड tour to 
Rajasthan which was to be undertaken from 
1-8-2003 to 11-8-2005 and decided to hold its 

next meeting on 9-8-2005. न 

The Committee partly discusséd the scope and 

functions of the Committce and decided to 000 

its next meeting on 16-8-2005. 

The Committee partly discussed the scope and 
functions of the Committee and 8150 decided to 
hold its own meetings on 151 & 2nd September, 

' 2005 at Shimla at 2.00 P.M. & 1100 AM. 
respectively. 

The Commitiec partly discussed (एड scope and 

functions of the Committce. 

-do- 

न -do- 

-do- 

The Committee partly discussed the scope and 
functions of the Committec. . 

The Committee places on record its deep sense 

of sorrow and grief on the sad untimely demise: 

of Sh. Harmit Singh sfo 8. Harpal Singh Ex. 

M.P. and brother of Sh. Parmvir Singh MLA
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24. 

26. 

28. 

29. 

33. 

कब, 

13.9.2005 
Gy 

20.9.2005 

'27.9.2005 

.*29.9.2005 

5.10.2003 

11.10.2005 

18.10.2005 

. 25.10.2005 

. 31.10.2005 

8.11.2005 

16,11.2005 

10 

due to Heart attack.The Committee resolve (0 

send its heartfelt condolence 10 the members of 

पीट bereaved family and pray to-Almighty for 

peace to the departed soul. (The Committee 

stood in silence for two minutes as a mark of 

respect: to the. departed soul) and decided to 

hold its next meeting on 13-9-2005. 

The Committee partly discussed घाट scope and 

functions and also decided to hold its next 
meetings on 20th & 27th September, 2005 at 
Chandigarh and on 29th September, 2005 at 
Haryana Bhawan, New Delhi 

The Committee partly discussed the scope and 

functions of the Committee. 

The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

its néxt meeting on 29-9-2005 

The Committee parily discussed the scape and 
functions of the Committee and decided to hold 

its next meeting on 5-10-2005. 

The Committee partly discussed the scope and 

functions of the-Committes and decided 10 hold 

its next meeting on 11-10-2005 

" The Comiittee partly discussed the scope and 
functions of the Committee and decided to hold 

its next meeting on 18-10-2005. 

The Committee partly discussed the scope and 
functions of घाट Commitiee snd decided to hold 

"’ its next meeting on 25-10-2005. 

The Committee partly discusséd the scope आप 
functions of the Committee and decided to hold 
its next meeting on 31-10-2005.- 

The Committee partly discussed the scope and 

functions of the Committee and decided to hold 

its next meeting on 8-11-2005 

The Comunittee partly discussed the 5002 and 

functions of the Committee and decided (0 hold 

its next mecting on 16-11-2005. 

The Committee partly discussed the scope and 

"functions of फिट Committee and decided to hold 

its own meetings on 22nd November, 2005 at
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35. 

36. 

37. 

38. 

19, 

40. 

41. 

42, 

43. 

45, 

थी, 

47. 

22.11.2005 

28.11.2005 

1:12.2005 

6.12.2005 

23.12.2005 

28.12.2005 

3.1.2006 

10.1.2006 

30.1.2006 

7.2.2006 

16.2.2006 

24.2.2006 

28.2.2006 

9, 

5 

8 

8 

10 

8 

10 

10 

8 

7 

g 

8 

7 

Chandigarh & 28th No.vembcr, 2005 at Haryana 

Bhawan, New Delhi. 

The Commmittee partly discussed the scope and 

functions of the Committee and decided 16 hold 
its next meeting on 28-1 1-2005. 

The Committee partly discussed the scope and 
-" functions of the Comemittee and decided to hold 

its next meeting ता 1-12-2005. 

The Committee partly discussed the scope and 

functions of the Committee and decided to hold 
its next meeting on 6-12-2005. 

The Committee partly discussed the scope and 

functions of the Committee. s 

The Committee partly discussed the scope and 
functions of the Commiltee and decided to hold 

its next meeting on 28-12-2005. 

The Committee partly discussed the scope and 
functions of the Committee. 

The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

its next meeting on 10-1-2006. : 

The Committee partly discussed the scope and 
functions of the Committee 

The Committee partly discussed the scope and 

functions of the Committee and decided to hold 

its next meeting on 7-2-2006 

The Committee partly discussed the scope and 
functions of the Committee and decided to hold 

its next meeting on 16-2-2006. 

The Commiittee discussed regarding the scope 

and functions of the Committee and decided 10 

hold its next meeting on 24th February, 2006 

at Haryana Bhawan New Delhi. ~ 

“The Committee partly discossed the scope and 

functions of the Committec and decided to hold 

its next meeting on 28-2-2006. 

The Committee partly discussed the scope and 

functions एवं the Commitiee and delcide,d to hold 

Jjts next meeting (गा 7-3-2006.
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48, 7.3.2006 
- 

49. 13.3.2006 

50, 29:3.2006 

The Committee partly discussed the scope and 

functions of the Commitiee. 

* The C-om‘ml_it_tcc partly discussed घाट scope-and 

functions of the Committee. 

The Committee on Privileges places on record 

its deep sense of sorrow:and grief on the sad 
demise of Ch. Bansi Lal. He had been Chief 
Minister of the Haryana State for four times, 
He had also been Union Defence and Railway 

Minister. Ch. Bansi Lal was a great 
Parliamentarian. The Committee resolve to sent 
its heartfelt condolence to the bereaved family 
and Almighty foripeace to the departed soul. 
(the Commiittee stood प्रा silence for two minutes 

as'a'mark of respect to the departed soul). 

L 

L
l
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Committee 

L3 
be trapsacted for want of quorum. 
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- - HOUSE COMMITTEE v o 
LT ! 

The House Committee लि the year 2003-20006, consisting of five members was 

ated by the Hon’ble Speaker on 5th April. 2005 . 
ot ! हम, है 

Shri Azad Mohammad, Deputy Speaker. was the Ex-officio Chairperson of the 

- L F 
Ly L - a - i 

The Committee held 28 meetings, including 7 in which the business could not 

4. The name of the members and number of meetings attended by each of them are 

given in the following table पा - 

Sr.  Name of the Members * - Number of 
No., ः . meectings 

' . ot attended 

t.  Shri Azad Mohammad, N_D_Ie‘puty S"peaker. 14 

2. Shri Udai Bhan, MLA . ' . g 16 
. ke, 

3. Shri Jitender Singh, MLA किमी 9 
i 

*4,  Shri Paramvir Singb. MLA S 12 

5. Shri Sukhbir Singh Jaunpuria, MLA कि 19 

*%6,  Shri Sher Singh, MLA ही 3 
£ Shri Paramvir Singh, MLA resigned from the membership of the Committee 

w.e.f. 14-1-2006 on his dppointment as Parliamentary Secretary 

Shri Sher Singh, MLA was nominated a member to serve on the Committee on 
315t Fanizary, 2006 for the remaining period of the year 2005-2006, ता the vacancy 
caused by the resignation of shri Paramvir Singh, MLA conseguent:upon his 
appointment as Parliamentary Secretary.



76 

5. The dates of meetings held, the number of the members present and business 

transacted at each meeting are given below :— 

Sr. Date of meeting Number of *° BusinessTransacted 

No. - - Members -, . 

Present ' 

1 2 3 4 

1. 19th April, 2005 4 (i) The Committee condoled the death of 

ta
 . 28th April, 2005 

[P
 . 3rd May, 2005 

शी 16th May, 2005 

Lh
 . 23rd May, 2005 

Sh. O.P. Jindal and Sh. Surinder Singh, 

Ministers of Haryana in the Air crash.The 
Committee met again after an hour’s 

adjournment. The Members of Committee 

were welcomed by the Under Secretary. 

(i) The Committee decided to invite the 

_ applications from MLAs for allotment of 
Flats by draw of lots by 26-4-2005 at 

4-00P.M., 

(iii) The Committee discussed regarding paucity 

of accommodation in the Haryana MLAs 
Hostel and desired that 20 rooms may be 
got reserved in the various Rest/Guest 
Houses. The Committee further desired that 

the Hon. members may be requested 10 

Vacate their rooms while leaving 
Chandigarh so that other members may be 
accommodated. 

The Commitle\e allotted 28 MLAs Flats, 8 
Servant quarters and 6 Motor garages by draw 

" lots to the Hon. members. The Committee also 

dllotted Motor garage No. 8 for the matador of 
the Haryana Vidhan Sabha. 

The Committee discussed about the steps 10 be 
taken for the improvement of the Haryana 

MLAs Hostel and Flats. 

No member turned up to attend the meeting and 
the meeting was adjourned for want of quorum. 

(i) In the absence of Ex-officio Chairperson 

(Sh. Azad Mohammad. Hon. Deputy 
Speaker) Sh. Jitender Singh, a member of 

the Committee was chosen to preside over 

the mecting. 

(i)} Request of S/Sh. Arjan Singh and 
Ram Kishan Fauji,MLAs regarding change 
of their respective flats allotted by the 
Committee by draw of lots was placed 

(
O
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4 

o 

6. 30th May, 2005 

7. 6th June, 2005 

8. 27th June, 2005 

9. 11 June, 2005 

10. 25th July, 2005 

Fl 

before the Committee. The Committee 

acceded to their request. 

(iii) Memo. No. 4109 dated 25-4-2005 rc‘garding 
providing of ¢olour TV in the Haryana 
MLAs Hostel received from the Executive 
Engineer, PWD, CD-24, Chandigarh was 
placed before the Committee. The 
Committee after consideration decided that 

Executive Engineer, may take further 

necessary action for providing colour TV 
in the Haryana ME.As Hostel at his own 

level. 

(iv) The Exccutive Engincer (Elect.) PWD, 

~ Haryana has stated on telephone on 

23.5-2005 that the case of installation of 20 

ACs has been received back from the 
Government with the remarks that it may 
be re-put up after making a suitable 

provision of finance in the Budget for the 
financial year 2005-2006. This fact was 
brought to the notice of the Committee. The 

Committee desired that the Engineer-in- 

Chief, PWD (B&R) may again be asked to 
expedite the matter to avoid any incon- 

venience to the Hon. members. 

; The Committee discussed the various steps to 
be taken for the improvement in the Haryana 
ML As Hostel and flats. 

The business could not be transacted for want 

of quorum. 

" गुफा Committee discussed various steps to be 
taken for the improvement in ML As Hostel and 
flats. 

The Committec discussed regarding 
imprévement in the Haryana MLAs Hostel and 

flats, न 

() The Committee discussed regarding the 

steps to be taken for the improvement in the 

Haryana MLAs Hostel and flats. 

एव In view of the facilities being provided in 
the MLLAs Hostel and increased maintenance 

cost घाट Commitiee revised the room rent 

of the Haryana MLAs Hostel.
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___________________________________l 2 
4 

11. 27th July, 2005 

12. 16th August, 2005 

13 22nd August, 2005 

L 

14. 29th August, 2005 

] 

15.” Sth Séptember, 2005 

16. 13th September, 2005 

17. 2151 September, 2003 

2 

3 

1 

3 

The business could not एड ransacted for want 

of quorum as no member turned up to attend 

the meeting. 

The Committee discussed regarding 

improvement in the Haryana MLAs Hostel and 

flats. 

(i) In the absence of the Ex-officio Chairperson 

(Sh. Azad Mohammad), Hon. Deputy 

Speaker, Sh. Udai Bhan.a member of the 

Committee was chosen to preside over the 

meeting. 

हा) Letter No. 18032/VS, dated 2-8-2005 

received from the Deputy Secretary, 

Madhya Pradesh Vidhan Sabha, Bhopal 

regarding the tour programme of their House 

Committee in the first week of September, 

2005, was placed before the Committee. The 

Committee noted its contents and desired 

that 2 communication may be seat to the 

quarter concerned that the Committee will 

एड welcomed during its tour in the State of 

Haryana. 

(9 The Committee discussed regarding the 

steps to be taken for the improvement inthe 

Haryana MLAs Hostel. 

"The Committee discussed regarding the various 

steps to be taken for the improvement in the 

MLA’s Hostel and fiats. 

The business could not be transacted for want 

of quorum. 

(i} In the absence of the Ex-officio Chairperson 

" (Sh. Azad Mohammad, Hon.Deputy 

" Speaker), Sh. Jitender Singh, a member of 

the Committee was chosen to preside over 

the meeting. 

(ii) The Committee discussed regarding 

improvement in the Haryana MLA’s Hostel 

and flats. ) 

The business could not be transacted for want 

of quorum as no member turned up (0 attend 

the mecting. 

| 

2
"
 

पह
ना



18. 6th October, 2005  , 4 

19. 13th October, 2005 1 

.20, 18th October, 2005 3 

21, 27th Octber, 2005 3 
{New Delhi) 

r 

22. 16th November, 2005 ' 2 ' 

23. 28th November, 2005 3. ) 

. : .. 

24. TthDecember, 2005 ° | 

25. 10th January, 2005 2 
o i 

26. o6th January, 2005 4 

277 17th February, 2005 4 
(New Delhi). 
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The Committee discussed the various steps 6 

.-be taken for the improvement in the MLAS 
;. Hostel and flats, 

The business could not be transacted for want 

of quorum 

The Committee discussed the various steps 10 

be.taken for the improvement in the MLAs 

-Hostel and flats. 

(i} In the absence of the Ex-officio Chairperson 

(510. Azad Mohammad, Hon. Deputy 
Speaker), Sh. Udai Bhan, a member of the 
Committec was chosen to Preside over the 
meeting. S 

(ii) The Committee discussed the various steps 

to be taken for the improvement in the 

MIL.As Hostel and {lats. 

The Committce discussed the steps to be taken 
for the improvement in the MLAs Hostel and 
flats 

- The Committee discussed regarding the various 
steps to be taken for the improvement in the 

“MLAs Hostel and flats. 

. The business could not be transacted for want 
of quoruin 

(i)'In the absence of the Ex-officio Chairperson 

{Sh. Azad Mochammad, Hon. Deputy 

Speaker), Sh. Udai Bhan, a member of the 

Committee was chosen 10 preside over the 
meeting 

(ii) The Committee discussed regarding the 
.. 5tepsto be taken for the improvement in the 

Haryana ML As Hostel and flats. 

The Committee discussed regarding 
improvement in the Haryana MLAs Hostel and 
fiats. 

o ”('i) In the absence of {Sh. Azad Mchammad, 

Hon. Deputy. Speaker). Sh. Udai Bhan a 

member of the Committee was chosen to 

preside over the meeting.
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4 

28. 21st February, 2005 

की "| T A 

3 

(ii) The Committee discussed regarding the 

various points for the comfort and 
convenience to the Hon. members of 

Haryana Vidhan Sabha. 

" (i) In the absence of Sh: Azad Mohammad, 

Hon. Deputy Speaker, Ex-officio chair- 
person, Sh. Jitender Singh a member of the 

Committee was chosen 0 preside over the 

meeting. 

(ii) The Committee discuséed regarding 

improvement in the Haryana ML As Hostel 
and flats. 

Proceedings ; 
1 ’ 

.. Arecordof the proceedings ए the meetings of the Commiittee has been kept 

in the Haryana \{idhan Sabha Secretariat.
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“ LIBRARY COMMITTEE 

गुट Committee co’nm"sil"i:ng Six Members and one Special Invitee was nominated 
by the Hon’ble Speaker on Sth April, 2005 for year 2005-06, Sh. Dharambir Singh a 
member of the Committee was appointed as Chairperson. 

The name of members of the Commiltee and the number of the meeting attended 

by each of them out of the total number of 49 meetings held during the period under 

review are given below :- 

Sr. | Name of Members ' Number of——______—-__fl 

No. meetings 

attended 

x1.  Sh. Dharambir Singh, Chairperson 36 
2. Sh. Dharam Pal Singh Malik, Member - 49 

3 Sh'. Ishwar Singh Palaka, Member ः 49 

4.  Dr. Shiv Shankar Bhardwaj, Member 46 

5. Sh. Bharat Singh Beniwal, Member 47 

6 Sh. Naresh Kumar, Member 07 

कस, Sh. K.L. Sharma, Special Invitee 35 

<*¥+8  Sh, Ramesh Kumar Gupta, Special Invitee 04 

*  Sh. Dharambir Singh, Chairperson has been resigned from the Chairpersonship/ 

Membership of the Library Commitiee Dated 14-1-2006. On being appointed 

as Chief Parliamentary Secretary, Haryana. 

**  Sh. K.L. Sharma, MLA was nominated by the Hon’ble Speaker as a special 
invitee with effect from 12-4-2005 10 serve the Committee for the remaining 

period of the year 2005-06, b 

केक हा. Ramesh Kumar Gupta, MLLA was nominated by the Hon ble Speaker 25 2 
Special invitee with effect from 18-10-2005 to serve the Committee for the 
remaining period of the year 2005-2006 

Sh. Ramesh Kumar Gupta, ML A was nominated by the Hon’ble Speaker as a 

Chairperson with effect from 23-1-2006 to serve the Committee for the 
remaining period of the year 2005-2006 

Sr.No. Name of Member No. of Meeting’s attended 

1. Sh, Rameshk Kumar Gupta, Chairperson 09 

The Committee selected the Publications on different subject. The value of 

publication purchased during the year 2005-06 including the cost of Newspapers/ 

magazines लाए, was Rs. 70,695/-.In addition to it Government Publication worth 
Rs. 12,427/ were also purchased
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Meeting held and Business Transacted:i— _ 

Details regarding the dates of meeting held number of meetings, number of 

members, including special Invitee present and business transacted in each meeting are 

85 given below :— | b 
i ' (¥} - 

57. Date of meeting Number of Business Transacted 

No. . .  Members .00 ' . . | 7 

2 03 0. 4 4 

1. 1542005 + 7., Two minutes Silence was Observed in the 

memory of Sh. Q.P.Jindal (Power Minister) 

Y . . Sh Surender Singh { Agriculture Minister) and 

- o . Sh. T.S. Chavhan 

2. 20-4-2005 7 . (1) The Committee decided that like that of 

previous year the book in English, Hindi 

Punjabi & Urdu हाट, on different subjects 

P . be purchased for the use of Library on basis 

Lot “, एवं discount recommended by the G.0.C 

/ ] _ for the year 2005-2006 

o o दी (2) The Committee desired that the existing 

Newspapers/magazine, periodicals being 

supplied at present be continued 

(3) Vaccum cléaner may be purchased for use N 

Tan - of Library L 

3 26:4:2005 ¢ ¢ .6  -.(1)Books were placed beforc the Committes 

for; selection but the Committee did no 

select any book 

(2),The Committee decided that a Compute- 

may be purchased for use of Library 
दे 3 PR . . 

4. 3-5-2005 7 The Commitiee selected 6 books for the iise o7 

] Library 
o LTt | n 

5 ,बै-5-2005 , . . 6 The.Committee discussed the various steps'tw 

_ नि Delhi). be tiken for the improvement ए the Library 

6. 5-5-2005 6  The Committee discussed the various steps (3 

(Namaul) o ' be taken to the improvement of the Library 

7.'10-5-2005 ' "3... TheCommittee selected 4 books for the use f 

. वि L o L Library . 

8. 17-5-2005 . -4, (1) The Committce selected 3 bocks for the usz 

_ . of Library 

) . ' , (2 The Committee Confirmed the #तरा0ा_5 

Lot proceedings of the meeting 

- 9. 23-5-2005 ' 6 The Committee sclected 4 books for the use बा 
] 

<« ..t vt Library. 

v
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1 2 3 4 i o0z 0 04  . 

10. 26-5-2005 6 Various steps (0 be taken for the ifhprovement 
(Rewari) of the Library. , S 

11. 31-5-2005 6 The Committee selected 4 books for the'usé of * 
Library 

12. 28-6-2005 5 The Commiittee selected 5 books for the use of 
_Library. . 

13. 5-7-2005 6 ‘The Committee selected 3 books for the use of 
थे Library. 

14. 12-7-2005 ) T_h.c C'_ommittce selected 7 books forthe use of 

Library. 

15. 19-7-2005 6 (1)/TheCommitice selected 2 books लि the use 
., of Library. 

' (2) The Committee confirmed the various 
* proceedings of the meeting 

16. 26-7-2005 5 Beoks were placed before the Committee for 

' ) selection but the Committee did not select any 
book u__._ 

17. 2-8-2005 5 -do- ; 

18. 9-8-2005 6 -do- 
19. 16-8-2005 ;5 »The Committee selected 2 b:loo_ks_ the.use of 

? * < Library. 

20. 23-8-2005 6 Th_e' Committee selected 6 books for the use of 

i " "' Library. 

21. 30-8-2005 6 fT"he' Committee selected 2 books for the use of 

" ‘Library 

22.,6;9-2005 6 Books were placed before the Committee for 
. " sélection but the committee did not select any 

M book 

23, 13-9-2005 ‘ .- " do- ४ ‘ 

24. 24-9-2005 . v sl (1) The Members of the Library Committee 

{New Delhi) recommended to visit Punjab Vidhan Sabha 
Library. to obtairn original speeches and 

'~ other important documents 

(2) The Committee recommended toorganized 

प्र meeting with the Library Committee of - 

Lok Sabha so that the same working process 

may be implemented in Haryana Vidhan 

Sabha Library Committee,
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4 

25. 16-9-2005 

26. 20-9.2005 

27. 27-9-2005 - 

28, 5-10-2003 

29, 13-10-2005 

4 

(3) To visit Lahore 50 that the original speeches 
of Sir Chhotu Ram and other leaders of Joint 
Punjab may be obtain. "-' 

(1) To visit Himachal Pardesh Vidhan Sabha 

so that the speeches of the Joint Punjab may 

एड obtain. 

(2) The Committee recommended 10 purchased 

CD’s of the Serials Ramayana and 
. .Mahabharata, 

(3) The Committec recommended to 

computerized of the Haryana Vidhan Sabha 

Library. 

(व) The Committee recommended for the 

separate sitting arrangement to the MLAs. 

(5) The Committee recommended that. the 

meeting may be arranged in committee 

room. 

The Committee selected 4 books for the use of 

Library. 

{1} The Committee recommended that the 

information from the Secretariat of all 

Vidhan Sabha may be sought regarding 
procedure of conducting the business of 

their tibrary and regarding any training 

programme for the newly elected members 

of Vidhan Sabha. 

(2) The Committee decided 10 visit the historical 
places of Pakistan and also the birth place 
of Sir Chhotu Ram. 

(3) The Committee decided to visit Nanakan 
Sahib to bring historical Articlesrelating to 
Guru Nanak Dev Ji. 

(3) The Committee decided to visit Nanakana 
Sahib to bring historical articles relating (0 
Guru Nanak Dev वी. 

The Committee sclected 2 books लिए the use of 

Library. ' 

Book were placed before the Committee for 
selection but the Committee did not select any 

book. थे 

जे 
हक
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I 2 3 4 

30; .18-10-2005 6 .. Books were placed before the Committee for 

- selection but the Committee did not select any 

book. 

31. 26-10-2005 6 . -do- 

32. 31-10-2005 "6. -do- 

33. 811-2005 6 -do- - 

34 16-11-2005 ~6 s (D) -do- o 

‘" (2) The Commitiee confirmed the various 

s कर proceedings ए the meeting. 

35. 22-11-2005 7~ The Committee selected 2 books for the use of 
Library. 

36. 29-11-2005 6 The Committee selected 2 books for the use 

ही of Library. 

37. 6-12-2003 7 Books were. placed. before the Committee for- 

selection but the Committee did not select any 

Books. 

38, 27-12-2005 6 «  -do- 

39. 3-1-2006 7 The Commiittee selected 2 books forthe use of 
. * Library. oo ) 

40; 10-1-2006 . 6. TheCommittee sclected 2 books forthe use of 
e e ! : L, Library. 

41, 31-1-2006 + 5 +i -Books were placed before the Committes for 
i "+ .selection but the committee did not select any 

book. 

42, 7-2-2006 6... The Committee selected one boak लि the एड 
- ’ +Library. 

43. 14-2-2006 6  Books were placed before the Committee for 
ह ' ' selection but the Committee did not select any 

book. 

44, 21-2-2006 6 ‘ -do-. 

45, 23-2-2006 ' " -do- 
46. 14-2-2006 ! -do- 

(New Delhi) . 

47. 28-2-2006 G -do- 

48. 9-3-2006 6 -do- 
49. 30-3-2006 5 -do-
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COMMITTEE ON. PETITIONS . 

The Committee for the year 2005-2006 was nominated by the Hori'ble Speake. 
in pursuance of the motion moved and passed by the Haryana Vidhan Sabha in it 

meeting held on to suthorise him to nominate the members of the Committee 00 Petition. 

for'the year 2005-2006 on which was notified vide Haryana Vidhan Sabha Secretariz 

and notification on the Sth May, 2005 - - - . 

The Committee fixed/held a total number of 51 meetings during the period 
under review. The name of the members and number of meetings attended by sach & 

them are shown in the following table :— 

Sr. © रे 0 the Members e Sr. " Name of the Members -+ Numberc 
No. रे ' oo meetings 

T attended~ 

1.  Dr.Krishna Pandit Chairperson - ' - . 34 

2. Shri Ranbir S_.ingh Mahendra .. ' ) 2= 

3. ShriRajinder Singh " 4c 

4. ShriRakesh Kumar 4८ 

5. Shri Randir - : o 47 

6.  Shri Naresh Kumar Badli’ . 48 - 

7.  Shri Ramphal 4< 

Note :-  On the resignation of Dr. Krishna Pandit Chairperson of the Committee an 
Petitions Shri Ranbir Singh Mahendra was nominated 85 8 Chairperson of the 

Committee on Petitions, 
जे L 
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The details showing dates and meetings held, the number of the Members present 
and business transacted at each meeting, are given in the following table :— 

Sr. Date of m._eeting' Namber of Business Transacted 
No. Members - 

: Present . 

1 2 3 4 

1. 20th April, 2005 5 Coanclence Resolution. 

2. 27th April, 2005 7 “The Committee discussed \r'ariuu.s.scopc 

’ *. and Functions of the Commitice. ) 

3. 3rdMay,2005 "~ 5 ‘Discussion on the Scope and Functions. 

4. 9th लक, 2005 4 r_'_”D_Il_'s.c‘usm'on on the Scope बात Functions. 

5. i8thiMay, 2005 5 P..apers placed before Commitiee. - 

6. 23rd May, 2005 4 Petition placed before the Committee. 

7. 315 May, 2005 6 Discussion on Scope and Functions of the 
T Committee on Petitions of other State. 

B - e 

8. 28th:June, 2005 7 Petition placed before the Committee. 

9. 5th July, 2005 6 Welcome {0 the Chairman and Members of the 
Committee on Petitions, Tamil Nadu Legislative 

Assembley. - . 

10. [2th July, 2005 नी Discussion on the Scope a'n_J"d"-__'.iF.unct‘l'ons. and 
: : paper placed before the Committee. 

11. 19th July, 2005 ' U6 Petitions placed before the Committee. 

12. 27ih July, 2005 7 Consideration of paper-placed before the 
L Committee. 

13. 3rd August, 2005 ः 7 Resumption of discussion on Scope and 

Functions of the Commirttee on Petitions of 

other States. 

14. 9th ‘August, 2005 "हु Resumption of discussion on Scope and 

Functions of the Committee on Petitions of 

other States. 

15. 16th August, 2005 6 Resumption of discussion on Scope and 

. Functions of the Committee on Petitions of 

other States. 

16. 23rd August, 2005 5 Consideration of paper placed before the 

Committee and resumption of discussion on the 

Scope and Functions of the Committe, 

17. 30th August, 2005 7 Consideration of papers placed before the 

Committee.
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1 2 - 4 

18. 6th September, 2005 

19. 8th September, 2005 
(New Delhi) 

20, 13th September, 2005 
LS 

21. 200 September, 2005 

22. 290 September, 2005 , 

23. 5th QOctober, 2005 

24. 11th October, 2005 

25. 18th Octobér, 2005 

26. 20th October, 2005 
(Haryanz Bhawan, 

New Delhi) 

b 1 

27. 21st October, 2005 

2 

Circuit House , Jaipur 
(Rajasthan) 

- 

. 

28 22nd October, 2003, 
Udaipur Circuit 
House (Rajasthan) 

" 

20, 24th Qctober, 2005 

- 

Mount Abu (Rajasthan) 

30. 26th Octaber, 2005 
(Haryana Bhawan, 

New Delhi) 

31.3rd Novemiber, 2005 

1 

-+ 

LS
 

B
 Discussion on the scope and functions 

Consideration of papers placed before the 

Committee. FEE * 

Consideration of papers -p‘laced before the 

Cominittee. . 

Consi‘_dcratinn of papers placed before the = 

Committee 

Consideratign of paper placed before the - 

‘Committee., . ' - 

Discussion on the Scope and Function of the 

Committee on Petitions of other State and tour 

programme of the Commiltee 

Discussion in respect of the arrangements made 

regarding tour of the Committee to the State of 

Rajasthan with effect from 20th to 26th October, 

2005 . 

Discussion in respect of various Petitions/ 

Representation received by the Committee 

Discussion in respect of the arrangement made 

regarding tour of the Committee to the State of 

Rajasthan with effect from 20th to 26th October, 

2005 

Discussion in respect of various Petitions/ 
et | 

Representations by the Committee, ve 

W 

In the absence of the Chairperson (एप, Krishna 

Pandit) Shri Rajinder Singh a member of the 

Committee was chosen preside over the meeting 

consideration of paper placed before the 

Commiittee. - . 

In the absence of the Chairperson (Dr. Krishna 

Pandit) Shri Rajinder Singh a member of the 

Committee was preside over the meeting 

Change of tour programme ' ) 

Consideration of paper placed before पीट 

C_om,mlltec. 

1n absence of Chairperson Dr. Krishna Pandit, 

Shri Ranbir Singh Mahendra, a member of the 

,,
 

ही ही 
क
ा
 

[ 

K 



s
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I 2 B 4 

Committee to preside over the meetinigs 
consideration discussion on the Petitions/ 

Representation received by the Committee 

32. 9th November, 2005 In absence of Chairperson (Dr. Krishna Pandit) 

' Shri Ranbir Mahendraid niembér एप, the 

Committee was chosen to preside over the 
- . meetings conideration discussion on the 

Pctitions/Representation received by the 

Committees. 

33. 16th November, 2005 In the absence of Chairperson (Dr. Kiishna 
.;Pandit) Shri Rajinder Singh a member of पीट 

i Committee was chosen to preside-over the 
4 3१ meeting consideration discusston on the 

a Petitions/Representation received by the 

- Committee. . 

34, 22nd'N‘ovem_bc'r, 2005 P‘apcrs’p_laccd before the Commitiee, 

35. 29th November, 2005 Paper placed before the Commitiee. 

36. 30th November, 2005 Paper placed before पट Committee. 

(Haryana Bhawan, T 
New Delhi) 

37. 15 December, 2005 Paper placed before the Committée. - 
(New Delhi) ' N 

38. 6th December, 2005 Papers placed before the Commitiee. 

39. 28th D'.-ccem'o__”e‘r,‘ 2005 Discussion on various répresentations received 
' by the Committee . 

40Q. 4th January, 2006 Papers placed befure the Comimittes. 

41. 10th January, 2006 Consideration and discussion on the Petitions 

- o Cancellation of meeting fixed for-17-1-2006 

) at Chandigarh - 

42. 19th January, 2006 Papers placed before the Commitiee. 

(Haryana Bhawan, 

New Delhi) 

43, 25th January, 2006 5 Pétitions placed before the Commilitee. 

44, 31st Janary, 2006 6 Papers placed before the Committee. 

4S. 7th February, 2006 5 In the absence of the Chairperson (Shri Ranbir 
Singh Mahendra) Shri Rajinder Singhamember 
of the Committee was chosen to preside over 

.the meeting. Petitions placed before the 

Committee.
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1 2 ~ 4 

46, 14th February, 2006 5 ‘Discussion on varidus fepresentations. 

47. 2l1stFebruary, 2006 6 Discussion on various represen tations. 

48. 15 March, 2006 5 Paper placed before the Committee. 

49. 7ih March, 2006 _ 5 Paper placed before the Committee. ) 

50, 13th March, 2006 3 In the absence of Chairperson (Shri Raubir 

- ‘Sirigh Mahendra) Shri Rajinder Singh a member 

of the“-C'ommitt_ee_was chosen to preside over 

the meeting. Discussion regarding the 

- representations received by the Commitice. 

51. '30th March, 2006 4 In the absence of Chairperson (Shri Ranbir 

Singh Mahendra) Shri Rajinder Singh 2 member 

of the Comittee was chosen to preside over 
the meeting. CONDOLENCE RESOLUTION. 

Proceedings - 

A record of Proceedings of the meetings ए the Committee on Petitions has 
been kept in the Haryana Vidhan Sabha Secretariat.
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RULES COMMITTEE 

The Committee consisting of eight Members of the Haryana Vidhan Sabha was 
nominated by the Speaker on the 22nd July, 2005 vide Notification No. HVS-LA- 

101/2005/51, dated the 22nd July, 20035 - - 

The Committee held 10 meetings during the period under review. Thenames of 
Members and number of meetings attended by each of them are shown in the following 
table : — 

. 

Sr. Name of the Members, ' Number of 
No. T .7 meetings 

attended 

J¥¥1. Shri Harmohinder Singh Chatha, Speaker Ex-Officio 6 

&% Dr, Raghuvir Singh Kadian, Speaker Chairperson 1 

#xx#2  Shri Dan Singh, MLA Member 3 

- - 3. Shri Devender Kumar Bansal, MLA Member _ .. 8 

4. Shri Kharaiti Lal, MLA Member &7 कान 

#kix5 . Dr. Krishna Pandit, MLA - Member - - 7 

**k%*kG, Smt. Meena Rani, MLA Member 7 

7. Shri Nirpender, MLA Member स् 5 

*8. Shri Om Prakash Chautala, MLA Member _ . - 

* Resignation from the Membership of the Commiltee was-accepted by the 

Hon'ble Speaker w.e.f. 5th August, 2005, 

** Resigned the office of Speaker wie. £ 12th January, 2006(A.N.) 

**% Elected as Speaker, Haryana Vidhan Sabha w.e.f 13th January, 2006 (A.N.) 

waxkk  Regionations from the Membership of the Committee were accepted by the 

Hon’ble Speaker w.e.f. 14th January, 2006 

Business Transacted 

The Commiltee examined the Rules from 1 to 117 of the Rules of Procedure 

and Conduct of Business in the Haryana Legislative Assembly and made some 

observations on the aforesaid Rules. But finally made only one recommendation on 
Rule 2 to amend the definition of ‘Minister® which was incorporated in the Report. 

Presentation of Report 

The Report of the Rules Committee containing its recommendation regarding 
amendment in Rule 2 of the Rules of Procedure and Conduct of Business in the Haryana 
Legislative Assembly, as required under Rule 243 ibid, was laid on the Table of the 

House on the 16th January, 2006, and the recommendation was degmed 0 have been 

approved by the House. 

Proceedings 

A record of proceedings of the meetings of the Rules Committee has been kept. 

in the Haryana Vidhan Sabha Secretariat.
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‘' .. BUSINESS ADVISORY COMMITTEE 
ही 

o~ हुए sy [ 7 | 

The Business Advisory Committee which was nominated on 21st March, 2005 - 

continued to function upto 26th May, 2005 when a new Committee was nominatéd by 

the Hon’ble Speaker on the 30th May, 2005 and notified vide Notification No. HVS- 

LA-48/2005/39, dated 31st May, 2005 i T T . 3 . 
£ ' 2 1L gk AT 

The Committee which was nominated on 3010 May, 2005 held ope'meeting i.e; 

on 9th June;2005:-The name of the Members ए फिट Committee, Special Invitee and the 

meeting attended by each Member/Special Invitee are given below :— gk 20 , 

का. , , 'वेंिफाई 0 (1६, Members . ) ) Number of 

No. , - ~ Tt T T megtings T गए 

’ v 7t tattended 

1. -Shri Harmohinder Singh Chatha, Spéaker R C A 

5. ShriBhupinder Singh Hooda, Chief Minister ~ * - LT 

3.’ Ch. Birender Singh, Finance Minister..* : }'_ ~ 1, 

4. Shri Randeep Singh Surjewala, Parliamentary Affgirs Mim'_s__'ter P 

5. ShriOm Parkash Chautala, MLA. . . - 

6.  Shri Naresh Kumar, ML A(Hassangarh) . 1 

7. ShriRadhey Shyam, MLA ] 1 

Special Invitee - _ ’ . 

Shri Azad Mohammad, Deputy Speaker ____ ShriAzad Mohammad, Deputy Speaker . ह | 1 

REPORT PRESENTED Pyt जूता TR g 

The following report was presented on the date noted against }— ,, 

Sr_______________________________
_._No’.“ L 7 7 " Subject Matter™ ™ * - - - Date of Presentation- — 

{. - Recommendation regarding allocation of time for - -- - 9th June,.2005, .~/ 

. transaction of Government Business for the . ., >> * 

meetings of the Haryana Vidhan Sabha held from . . » e, 

Sth, 13th to 17th and 20th June, 2005 ie. Oatt/ .. ,... " - 

affirmation;Obituary References; Paperstobelaid/ न - R ‘ 

re-laid on the Table of the House; Presentation of दल ०० + . 

Budget Estimates for the year 2005-06; General _ - Moo et बजा परे - = ey 

discussion on Budget Estimates for the year 2005- 

06; Resumption of General Discussion on Budget 

[Estimates fof the year 2005-06 and reply by the oL T 

,., , , Finance Minister theron; Discussion and Votingon " ' : 

Demands for Grants on Budget Estimates for the 

. year2003-06; Non-official Business; The Haryana 

. . “Appropriation Bill in respect of Budget Estimates 

- . for the year 2005+06; and Legislative Business
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The Committee which was rominated on 30th May, 2003 continued to function 
upto Lst December, 2005 and the same was ordered to continue by the Hon’ble Speaker 
on the 2nd December, 2005. 

The Committee which was ordered to continue on 2nd December, 2005 held 
one meeting /.e. on 14th December, 2005, The name of the Members एव the Cammittée, 
Special Invitee and फिट meeting attended by each Member/Special Invites 4re-given 
below:— थी 

Sr.  Name of the Members ही का... Nameof theMembers  Nomberof ] Number of 
No. . - . . meelings 

: attended - attended 

L. Shri Harmohinder Singh Chatha, Speaker’ 1 

2. Shri, Bhupinder Singh Hooda, Chief Ministér . 1 
3. Ch. Birender Singh, Finance Minister | . R | 

4. Shri Randecp Singh Surjewala, Parliamentary Affairs Minister | 

5. Shri Om Parkash Chautala, MLA ° - ' - 

6. Shri Naresh Kumar, MLA (Hassangarh) " 1 ! 

7. Shri Radhey Shyam, MLA . 1 

SPECIAL INVITEE 

. .. Shri Azad Mohammad, Deputy Speaker ः I~ 

REPORT PRESENTED ‘ | 

The following report was presented on the date noted against :— * 

Sr.No. ) Subject Matter Date of Presentation * 

1. Recemmendation regarding allocation of time for 14th December, 2005 

transaction of Government Business for the . 

meetings of the Haryana Vidhan Sabha held from 

14, 15th and 19th December; 2005 Le. Obituary 
References, Papers to be laid/re-laid on'the Table ' 

of the House; Official Resolution; and Legislative 
Business. : 

The Committee which was ordered to co'nt'inue on 2nd December, 2005 continued 

to function upto 9th January, 2006 and the same was ordered to continue by the Hon’ble 

Speaker छा the 10th Janvary, 2006, 

The Committee which was ordered to continue on 10th January, 2006 held one 

meeting /.e. on 13th January, 2006. The name of the Members of the Committee, Special 

Invitee und the meeting attended by each Member/Special Invitee are given below:—
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S'_——__—_—_——_____—“r. : .Nam'c of the Members - Num.lb'er of 

No.” - " meetings 

Lo . कर attended 

*]. Shri Harmohinder Singh Chatha, Spe’ake—’r . ] s e 

' 2. Shri Bhupinder Singh Hboda. Chief '_Mi?n‘_ister - लि हि I 

3. Ch. Birender Singh, Financé Minister ,. R A 1 

4. Shri Randeep Singh Surjewala, Parliamentary Affairs Minister -1 

ही 5. Shri Om Parkash Chautala, MLA वि ; . - - - 

6. Shri Naresh Kumar, MLA (Hassangarh) : o ot . T 

_7. ShriRadhey Shyam, MLA : - '_.,. S o --.1 

SPECIAL INVITEE T 

« ¥ . Shri Azad Moham‘mad, Deputy Spedak:er-.y.... ‘- - P दू- 

. - - o 
जद 

' 

REPORT PRESENTED - 

Resigned from the office of Speaker on [2th January, 2006-and 

Shri Azad Mchammad, Deputy Speaker performed the duties as Acting Speaker. 

1 

The following report was presented on the date notued' against :—. , , 
दे ने 7 RV 

तह न... ") - 

Sr. No. Subject Matter ५ पट यम + =1 Date of ‘Ere‘_s'“c'ntation 

‘t.  Recommendation regarding alfgcation of time for: r'13.th .Tanua-rly, 2006 
हक. 
*" transaction of Government Business for the meetings 

of the Haryana Vidhan Sabha held from 13th, 14th and. 
16th January, 2006, i.e. Obituary References; Election = . 

of Speaker; Papers to एड laid/re-laid-on the Table of * . 
the House; Discussion on Governor’s Address; - ) 
Resumption of Discussion on Governor'’s Address and , ) ' 

Voting on Motion of Thanks; and Legislative Business, T प्र 

1 
] 

The Committee which was ordered to continue on 10th January, 2006 continued 

to function upto 12th March, 2006 when 8 new Committee was nominated by the Hon'ble 

Speaker on the 130 March, 2006 and notified vide Notification No 

HVS-LA-39/2006/27, dated 14th March, 2006 " 

The Committee which was nominated on 13th March, 2006 held one mcclmg:_. 

i.e. on 17th March, 2006.The nami of the Membérs-of the Committeé, Special Invitee 

and the meeting attended by each Member/Special Invitee are given below ना 

R 
- 

~r
 

" 
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Sr. Name of the Members Number of 
No. meetings 

attended 

[. Dr. Raghuvir Singh Kadian, Speaker 1 

2. Ch. Bhupinder Singh Hooda, Chief Minister 1 

3. Ch. Birender Singh, Finance Minister ह | 

4. ShriRandeep Singh Surjewala, Parliamentary Affairs Minister ' 1 

5. आएं Om Parkash Chautala, MLA - 

6. Shri Naresh Kumar, MLA (Hassan‘garh) 1 

7. Shri Radhey Shyam, MLA 1 

SPECIAL INVITEE 

Shri Azad Mohammad, Deputy Speaker 1 

REPORT PRESENTED ) 

The fol‘]owing repert was presented on the date noted again’st-:—"', ) 

Sr.No- Subject Matter S No- - SubjectMater -~ Date3f Presentation Date df Presentation 

" 1. Recommendation regarding allocation of time for 17th'Marck, 2006 
transaction of Government Business for the 

meetings of the Haryana Vidhan Sabha held from 
17th, 20th, to 24th March, 2006 i.e, Obituary 

References, Papers to एड laid/re-taid on the Table 
of the House; Presentation of Supplementary 
-Estimates {or-the year-2005-2006 and the Report 
of the Estimates Committee thereon; Presentation - 
of Budget Estimates for the year 2006-07; General 
Discussion on Budget Estimates for the year 2006- 
07; Presentation of Reporis of Assembly 
Committees; Resumption एव Discussion on Budget 
Estimates for the year 2006-07 ‘and reply by the 

Finance Minister: Discussion and Voting on 

Supplementary Estimates for the year 2005-06; 
Discussion and Veting on Demands for Grants on 

_ Budget Estimates for the year 2006-07; Non- 
official Business; The Haryana Appropriation Bill 
in respect of the Supplementary Estimates for the 

year 2005-06; The Haryana Appropriation Bill in 

‘respect of the Budget Estimates for the year 

2006-07; and Legislative Business. 

N172—H.V.5—H.G.P..Chd. 
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